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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 521 OF 2022

IN THE MATTER OF:

Sampurna Nand ...Original Applicant
VERSUS

State of Uttar Pradesh & Ors. ...Respondents

AND
IN THE MATTER OF:
Mohd. Shamshad

Proprietor of Rehan Enterprise

[Mining leaseholder of the Subject Mine]
...Respondent No. 16

INDEX
SR. NO. PARTICULARS PG. NO.
1. Compliance Affidavit on behalf of Respondent No. 1-13

16 filed in pursuance and in compliance of the
Order dated 17.10.2023 passed by this Hon’ble
Tribunal.

2. ANNEXURE-1 14-19

A true copy of the Consent to Operate (CTO) dated
25.05.2023 duly signed by the Chief Environmental
Officer of UPPCB

3. ANNEXURE-2 20-25
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A true copy of the Environmental Clearance (EC)
dated 28.08.2016 granted to the Answering
Respondent

4, ANNEXURE-3. 26-48

A true copy of the Invoices, Photographs and other
documents Pertaining to CSR/CER activities of the
Answering Respondent

S. ANNEXURE-4. 49-77

A true copy of the Ambient Air Monitoring and
Analysis Reports from 2017 to 2023 and Ambient
Noise Monitoring Reports from 2017 to 2023,
along with NOC from Ground Water Department

6. ANNEXURE-5. 78-83

A true copy of the Photographs clearly showing the
installation of Pillars at each and every co-ordinates
mentioned in the EC( verified by the DMO (District
Mines Officer) at the time of the grant of EC)

Sunil Kumar Mishra/ Mukesh Singh
Advocates for the Respondent No. 16
78A/3B Muir Road, Ashok Nagar,
Prayagraj- 211001

Email ID: mishrasunil69@rediffmail.com

Mobile No. 9415237198
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 521 OF 2022

- J _A, H MATTER OF:

"Séampurna Nand ...Applicant
3 VERSUS
State of Uttar Pradesh & Ors. ' ... Respondents
/zwb I AND

IN THE MATTER OF:
~Mohd. Shamshad
Proprietor of Rehan Enterprise
[Mining leaseholder of the Subject Mine]
...Respondent No. 16

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 16.

MOHD. SHAMSHAD (REHAN ENTERPRISE) IN COMPLIANCE OF

THE ORDER DATED 17.10.2023 BY THE HON’BLE NATIONAL

GREEN TRIBUNAL., PRINCIPLE BENCH, NEW DELHI.

I, Mohd. Shamshad ,S/o  Mohd. Iliyas. , aged about 48 years.
R/o  578- A Lala Mahaveer Prasad Road, Kasai bara, Sadar Cantt. Ahmadpur,

__Urf Kamlapur, Lucknow. , Presently at Mirzapur, do hereby solemnly
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Application bearing O.A. No. 521 of 2022 and I am well conversant
with the facts and circumstances of the present case and competent to

swear the present Affidavit.

2. That the Answering Respondent is the leaseholder of the mining lease
consisting an area of 1.01 Hectare for Sandstone situated at Araji No,
180/2, Vill.- Bhagautidei, Teh.- Chunar, Mirzapur (hereinafter referred

to as “Subject Mine”).

3.  That the present Compliance Affidavit is being filed in pursuance and
in compliance of the Order dated 17.10.2023 whereby this Hon’ble
Tribunal directed the Respondents in OA No. 521/2022 to file
Compliance Affidavit/Responses with respect to the EC/Consent

Conditions including CSR/CER Conditions.

4.  That the present O.A. No. 521 of 2022 came to be registered on account

e Qf the Letter Petition submitted by the Applicant, namely Shri

%)/09 2022, this Tribunal constituted a Joint Committee to verify the
/
P

factual position and take remedial action, the report of which was

submitted before this Hon’ble Tribunal on 03.02.2023.

5.  That vide Order dated 27.04.2023, this Hon’ble Tribunal directed that

the 40 mining lease Project Proponents (one of which is the present
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Respondent) shall be impleaded in the O.A. No. 521/2022 taking into
consideration that the Report of the Joint Committee had submitted that
40 Project Proponents were required to obtain CTE/CTO from UPPCB
but the said Project Proponents have not obtained the same, which has
resulted in violation of the provisions of the Water (Prevention &
Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981. Further, it is submitted that the Serial No. 2.9 of
the Joint Committee Report contains observations with respect to the

Subject Mine of the Answering Respondent.

6. Procurement of CTO from UPPCB dated 25.05.2023: Remedial
Measures taken by the Answering Respondent in accordance with
the Observations/Recommendations of the Joint Committee

. Report dated 03.02.2023 and the Orders of this Hon’ble Tribunal

| »”{‘T:A ﬁm\

2 ht/the primary deficit on the part of the Answering Respondent for

h\

AXN B\, §hich this Hon'’ble Tribunal stopped the mining activity was the non-
Jlﬂ & '_, ‘

A A e ) procurement of Consent to Operate i.e. CTO from UPPCB. However,
RZApUR D
\\- this deficit has been duly and promptly addressed by the Answering

Respondent and proper remedial action has now been taken by the
Answering Respondent by way of securing the required Consent to

‘Operate from the Pollution Board, thereby establishing that the
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Answering Respondent adheres to the safety and precautionary
standards of the applicable environmental statutes. Notably, the
Answering Respondent was granted Consolidated Consent and
Authorization on 25.05.2023 under Section 25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under Section 21 of
the Air (Prevention and Control o‘f Pollution) Act, 1981. A true copy
of the said CTO Dated 25.05.2023 duly signed by the Chief
Environmental Officer of UPPCB has been annexed herewith and

marked as ANNEXURE - 1 to this Compliance Affidavit.

Thus, pursuant to and in compliance with the Order of this Hon'ble

Tribunal and the Observations/Recommendations of the Joint
Committee Report, the Answering Respondent applied for the Consent

to Operate (CTO) and has secured it along with the duly approved

Consolidated Consent and Authorization (“CCA”) by the Uttar Pradesh

Pollution Control Board. Therefore, the Answering Respondent is no

longer part of the project proponents who do not possess the CTO from

o

-
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Procurement of Environment Clearance dated 26.08.2016 by the

Answering Respondent

The Answering Respondent had been operating the Subject Mine in
question only after obtaining all the due permissions from the Ministry
of Environment, Forest and Climate Change, which is also evident

from that fact that the District Level Environmental Impact Assessment

Authority (“DEIAA”), Uttar Pradesh vide reference No.

257/Parya/DEAC/Sandstone/MZP/2016 dated 26.08.2016 has issued

Environmental Clearance (“EC”) to the Present Respondent herein for

Sandstone (Boulder mining) at the Subject Mine. A true copy of the EC
dated 26.08.2016 granted to the Answering Respondent is being

annexed herewith and attached as ANNEXURE -2

Compliance vis-a-vis CSR/CER Responsibilities of the Answering

pr0v1ded in the CER Notification No. 22-65/2017-IA.III dated

01.05.2018. Notably, in the case of the Answering Respondent, the said

Notification dated 01.05.2018 provides that in enterprises where the
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capital investment is less than 100 Crores and the Project is a
Greenfield Project (as opposed to a Brownfield Project), the Percentage
of Capital investment that should be used towards CER activities
should be Two (i.e. 2%). This 2%, in the case of the Answering
Respondent amounts to Approximately Rs. 3.85 lakhs. Notably, the
Notification dated 01.05.2018 also stipulates that the proposed CER
activities should be restricted to the affected areas around the Project
(in the case of the Answering Respondent, this area would be

Bhagautidei Gram Sabha).

9. In light of the above, it is imperative to state that the Answering
Respondent has duly fulfilled its CER Responsibilities. Notably, the
Answering Respondent has, in the area of Bhagautidei Gram Sabha,
installed 7 Solar Street Light Pole System which has costed INR

1,63,000/- to the Answering Respondent. Moreover, the Answering

/ @01 A My ﬁke\spondent has further procured and distributed 51 units of blankets to

~h0meless/poor residents of Bhagaut1de1 Gram Sabha which
@Dunts to INR 43,350/-. Moreover, the Answering Respondent
s 1%\ . dertaken the work of repair and painting of the Temple of Lord
Hanuman in the Bhagautidei Gram Sabha region which has costed INR
43,000/-. Further, the Answering Respondent has also got done the
painting of the primary and middle school in the Bhagautidei Gram

Sabha region, in which an expenditure of 1,34,000/- has been incurred

— W~
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by the Answering Respondent. @ The Tax Invoices for the
abovementioned expenditures are annexed herewith and marked as
ANNEXURE-3 to this Compliance Affidavit. Further, Photographic
proofs of the CSR activity of the Answering Respondent viz. the
distribution of blankets to the needy is being annexed herewith and
marked collectively with ANNEXURE -3 to this Compliance
Affidavit. Lastly, apropos the installation of solar lights in the
Bhagautidei Gram Sabha area, Photographic proofs of the installation
of the said solar lights, which are duly stamped and signed by the
Regional Panchayat Member are being annexed herewith and marked
collectively with ANNEXURE -3 to this Compliance Affidavit.
Further, acknowledgement letters of the primary and Secondary
Schools, along with the photographic proofs of the work done by the
Answering Respondent is also attached and marked collectively with

\?< ANNEXURE-3 to this Compliance Affidavit.

Compliance Status of Conditions in CTO dated 25.05.2023 granted

to the Answering Respondent.

a) The Subject Mine of the Answering Respondent has continuously
maintained and monitored the Ambient Air and Quality in the

premises as per the CTO Conditions. Similarly, the restrictions in
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the CTO regarding the noise have also been duly adhered to by the
Answering respondent (both day and night time restrictions). In
support of this, the Ambient Air Monitoring and Analysis .Reports
from 2017 to 2023 are being annexed herewith and marked as
ANNEXURE -4 that shows that the unit 6f the Answering
Respondent has maintained the suspended particulate matters
within the limit as specified by the Central Pollution Control Board
(particular limits mentioned in the Report). The said reports are

from Government Approved Labs.

b) Ambient Noise Monitoring Reports from 2017 to 2023 have also
been annexed and marked collectively with ANNEXURE-4 that
specifically show the Day time and Night time noise level within
the specified limits as per the Central Pollution Control Board. The

said reports are from Government Approved Labs.

c) In compliance of the conditions of the CTO dated 25.05.2023 the

¢

ﬁ@fﬁ“ g% j-f Answering Respondent has installed Ambient Air Monitoring

.’,w"
Garal/u Station and has also established Water Sprinkling arrangement for

INES @ suppression of dust.

e “(5?‘ ) In compliance of the conditions of the CTO dated 25.05.2023 the

Answering Respondent has established effluent treatment system

o,
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and also covers all tractors used in transportation of stones by

canvas sheet to prevent dust emission.

¢) In compliance of the conditions of the CTO dated 25.05.2023 the
Answering Respondent readily provides the inspection book at all
times at the time of inspection by the Board’s officials. Moreover,
the Answering Respondent maintains good house keeping, along

with maintaining all the valves/pipes/ drains leak proof.

f) In compliance of the conditions of the CTO dated 25.05.2023 the
Answering Respondent has Procured the required permission from

the Ground Water Department for extraction of ground water.

11. Compliance Status of Conditions in EC dated 26.08.2016 granted

to the Answering Respondent.

a) In compliance with the conditions of EC dated 26.08.2016, the

Answering Respondent controls the fugitive dust generation and

keeps the vehicular emmissions under control



4378

c¢) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent controls the noise levels below 85 dBA

in the work environment.

d) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent provides the working personnel with
protective respiratory devices like masks and impart adequate

training and information on safety and health aspects.

e) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent has made sure that the project site is not

a part of No development Zone.

f) In compliance with the conditions of EC dated 26.08.2016, the

Answering Respondent does not store explosives at the site and

the Answering Respondent limits the transportation of the

materials to day time hours only.

g) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent maintains sprinkling of water on haul

- G-F “~.. roads to control dust.

, compliance with the conditions of EC dated 26.08.2016, the
A X
§'Answering Respondent has developed more than 33% green belt

YWAN
g N according to the CPCB guidelines.

-~ -

10
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12. Compliance vis-a-vis the Observations of the Joint Committee

Report

a) The permissible quantum of production of sandstone is
40,000m3 per annum whereas the Answering Respondent has
excavated only 1,98,215 m3 of sandstone till date which is well

within the permissible limit of sandstone in that timeframe.

b) Pillars at each co-ordinates mentioned in the EC have been
installed. The said Pillars were verified by the DMO (District
Mines Officer) at the time of the grant of EC. The said Pillars are
clearly visible at the site, which is evident by the photographs

that are being attached herewith and marked as ANNEXURE-5

¢) There is proper fencing around the periphery of the lease area,

which has been duly erected.

d) Proper mechanism of sprinkling of water and water fogging is
deployed to suppress the dust in and around the lease area during

mining and transportation of the material.

// (ﬁﬁ ﬁ%\

ﬂ"am* @ 3. g%us it is submitted that the Answering Respondent has duly complied
iy nx = '-
U Disttayiogey Yet®

B’.h the Conditions of the CTO, Conditions of the EC, its Corporate

# 'Enwronment Responsibilities and the Observations/Recommendations

e of the Joint Committee Report. It is also submitted that proper remedial

.

11
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measures have been taken by the Answering Respondent with respect
to the shortcoming that were existing earlier and now the Answering
Respondent has all the Clearances/Permissions to operate the mine viz.

Environmental Clearance and Consent to Operate. Thus, the primary

deficit on the part of the Answering Respondent for which this Hon'ble

Tribunal had stopped the mining activity i.e. lack of CTO from UPPCB
has been duly addressed by the Present Respondent and proper
remedial action has now been taken by the Answering Respondent by
way of securing the required Consent to Operate from the Pollution
Board, thereby establishing that the Present Respondent adheres to the
safety and precautionary standards of the applicable environmental

statutes.

_14.. That the present Compliance Affidavit has been drafted under my

16. That the Answering Respondent further craves leave of this Hon’ble

Tribunal to file additional documents pertaining to compliances or

add/amend/substitute its submissions and averments as and when it is

/'/' s L
\/ ﬂléy
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directed by this Hon’ble Tribunal or it is necessary for proper

adjudication of the matter.

17. That the present Compliance Affidavit is made bonafide and in the

interest of justice.
% DEPONENT

VERIFICATION

Verified at  N7/RLH LYK on this é-? day of November, 2023 that the

contents of the above-mentioned affidavit are true and correct to the best of my
knowledge, belief and ability and no part of it is false and nothing material has

been concerned therefrom.

DEPONENT

{ ISy aMinneg ORI 1 gy M\ w
gapommwo' Who indentifited 1. 5, |
et s;.t.;; ........... Advocs: oty ”k-"> s %’% i
Deg 13hied mygelf by w0 ::;-‘:"“‘, J
Ponant that he/she undersr; y

contents of the affidavit ang UW}'& fhe
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UPPCB

:;m‘% - Uttar Pradesh Pol!ution Contrql Board
%%Er!ﬁ[‘\& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com
184537/UPPCB/Sonebhadra(UPPCBRO)/CTO/both/MIRZAPUR/2023 Date: 25/05/2023
To,
M/s
MOHD. SHAM SHAD(SAND STONE)
ARAZI NO. 180/2 AREA-1.01Ha, VILL. BHAGAUTIDEI, TEHSIL- Application Id-
CHUNAR, DISTRICT-MIRZAPUR(U.P.) 21225883

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to MOHD. SHAM SHAD(SAND STONE) located at ARAZI NO. 180/2 AREA-
1.01Ha, VILL. BHAGAUTIDEI, TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.). subject to the
provisions of the Water Act, Air Act and the orders that may be made further and subject to following
terms and conditions :-

1. This CCA MOHD. SHAMSHAD(SAND STONE) granted for the period from 25/05/2023 to
31/12/2027 and valid for manufacturing of following products.

S |Product Quantity Unit

No

1 |Building Stone (Sand |40000 Cubic MetersY ear
Stone)

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 1.0KLD Septic Tank Soak Pit

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Par ameter Standard

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
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dispatched immediately.
(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

SNo. Air Typeof fuel| Stack no Control Height of
Pollution Device Stack
Source
1 Dust Particulate water
emission Matter sprinkling
during system and
manual Green Belt for
mining, controlling dust
transportati emission.
on and
loading/unl
oading of
Building
Stone
(Sand
Stone).

Emmission Quality Standards

S No. Stack no Parameters Standards

1 Particulate Matter Ambient Air
Standard as per
E(P) Act 1986.

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time: from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leqg

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 | 65 | 55 | 55 | 45 | 50 | 40
4. Essential documentsto be submitted by the Industry/Unit as Applicable :-
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(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit hasto comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipul ated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. Theindustry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.
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Specific Conditions:-

1. This consent is valid for production of Building Stone (Sand Stone)- 40000 Cu Meter/Y ear by opencast
and semi mechanized mining in 1.01 hectare leased area at ARAZI NO. 180/2, VILL. BHAGAUTIDEI,

TEHSIL-CHUNAR, DISTRICT-MIRZAPUR.

2. The proponent shall ensure the compliance of Hon’ble NGT orders passed in the OA No. 521/2022
Sampoornanand Vs State of U.P. in connection with adverse effects on the public and environment due to

illegal mining and blasting at higher intensity than the prescribed standard. Mining shall not be donetill the

resumption of mining activity by Hon’ble NGT.

3. In compliance of Hon’ble NGT order dated 24.04.2023, mining shall be done only after getting permission
from District Administration.

4. Mining unit shall comply with the conditions of Environmental Clearance issued by District Level
Environment Impact Assessment Authority (DEIAA) vide Letter No.

257/Parya/DEA C/Sandstone/M ZP/2016, Dated- 26.08.2016 and submit its compliance report to UPPCB.

5. Controlled blasting techniques with sequential blasting shall be adopted. The blasting shall be carried out
in the daytime only.

6. The proponent shall submitted compliance report of condition imposed in EC within every six month.

7. The proponent shall install Ambient Air monitoring station as per condition imposed in Environment
Clearance.

8. The proponent shall establish Water sprinkling arrangement for dust suppression.

9. The proponent shall establish Effluent treatment system to treat the waste water from the mine.

10. The proponent shall submit the Ambient air quality monitoring report of impact zone/buffer zone and at
the corners of mining lease on quarterly basis to the Board.

11. If the lease agreement expires prior to 31-12-2027, then the validity of this CTO shall stand expired
simultaneously with the expiry of mining lease.

12. Mining shall be done as per EC issued by DEIAA and directions given by Mining Department/District
Administration.

13. Unit shall develop and maintain green belt as per the conditions of Environmental Clearance.

14. Unit shall not withdrawal ground water for any industrial activity without obtaining necessary permission
from UPGWA.

15. The domestic effluent shall be treated through septic tank/soak pit or provide mobile toilet facility.
Industry shall maintain ZLD.

16. Unit shall make water sprinkling arrangement through Tankers for dust suppression at different sources
of dust emission during mining, transportation, loading and unloading of Building Stone (Sand Stone).

17. Unit should operate and maintain installed water sprinkler system effectively and continuously to achieve
the standards prescribed under E(P) Rules, 1986.

18. Unit shall submit Ambient air monitoring reports of NABL accredited laboratory on quarterly basis to the
Board.

19. All trucks, tractors used in transportation of Building Stone (Sand Stone) shall be covered by canvas
sheet to prevent dust emission.

20. Water will be sprayed after loading activity (if Building Stone (Sand Stone) collected could be dry
condition)

21. The dust suppression measures like water spraying will be done on the haul roads and working areas.

22. Industry should comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016.

23. Solid waste should be disposed in such manner, so that no water, air and soil pollution takes place.

24. Industry shall abide by directions given by Hon'ble Court, MOEF& CC, Central Pollution Control Board
and UPPCB for protection and safe guard of environment from time to time.
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25. The unit shall submit the latest copy of Audited Balance Sheet/C.A. Certificate (Fixed Assets+ Current
Assets - Current Liabilities) for verification of the Consent fee payable by the industry within 15 days. In
case CTO fee dues then it shall be submitted to the Board immediately.

26. Consent fees if revised, shall be payable by industry from the date of its applicability.

27. Industry shall comply with the relevant provisions of Environmental Laws.

28. If closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation

order. —
RAJENDRA glﬁg:"y signed by RAJENDRA

Date: 2023.05.26 18:22:24
SINGH 10530

Chief Environmental Officer (circle-2)
Copy to:

Regional Officer, UPPCB, Sonbhadra with direction to send the compliance report of CTO conditions on

uarterly basis. cToc
q y RAJENDRA SINGH shign "

Date: 2023.05.26 18:22:42 +05'30'

Chief Environmental Officer (circle-2)
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To,

Sub:

Dear Sir,

! pistric

B ANKR&ERE - 2

ct Level Envijr m q
o)

NMent Im act Assessment Authori e

orit '

== Mirzapur
Shri Mohd. Shamshag Putrict Magistrate, Mirzapur
mer C Shaiperson of DE[AA
Ow <k s_ - hd ) o (_,ulluu.lur:llc, f\rh:mp)urlgi\l(ml
S/O B . . Ihyaas l}l( 105442 25 1480, 05442 252340 05442 25
R/O MOh H.NO.S’?S, mail ¢ |n|r/.’npunmu',nll'mcfn;!:rnuil uf-ﬂ’;”““’
Lala Mahaveer Prasad Roaq Kasai Bap
Ahamadpur Urf Kamalpur Dilkusha a
Tehsil- Sadar, District- Lucknoy.
Uttar Pradesh ,
Ref. No. /Parya/DEAC/Sandstone/MZP/ZOl 6 I QE %4
| datef K o 016
Environmental Clearance for Sand o

Stone (Building St Ming »
Village-Bhagautidei, Tehsil- e . g Stone) Mining at Ararji No. 18072,
8 g > Chunar, District-Mirzapur. (Lease Area-1.01 Hect.)

Please refer to your application letter dated 20/08/2016 addressed to the Member Secretary

DEIAA Committee, District-Mirzapur. The project proponent also submitted the Undcrtaki‘ng project

proponent and consultal?t that the all information/data submitted with regards to application for
environmental clearance is correct and true to best of their knowledge.

A presentation was made by the project proponent alongwith their consultant Ind Tech House

Consult. The proponent through the documents submitted and presentation made, informed the

committee that:

1- The environmental clearance is sought for Sand Stone (boulder mining) at Bhukhand Aaraji
No. 180/2, Village- Bhagautidei, Tehsil- Chunar, District- Mirzapur, U.P. (Leased Area-2.50
acres).

% The Project proposal falls under category “B-2” of EIA Notification, 2006 (as amended).

3 The mine lease area located between latitude N Pillar (A) 25°02'47.88", (B) 25°02'47.28", (©
25°02'39.50", (D) 25°02'39.90" and Longitude E Pillar (A)82°58'39.31", (B) 82°58'42.74",(C)
82°58'41.96", (D) 82°58'38.54". -

4. Mining will be opencast and Semi-mechanized. :

B The water requirement will be limited to 10.53KLD and supplied through Tankers, will be
meet out from bore well/dug wells.

6. Mining is proposed for Building Stone, Sand Stone and Quartizite as applied. The. land used
for mining area is stony land in nature and lease area is not covered with any vegetation.

1 The ultimate depth of mining will be 13 meter. .

8. The mining operation will not be carried out in safety zone of any bridge or embankment or in
eco-fragile zone such as habitat of any wild fauna.

0, The annual production of 40,000M> /annum Sand Stone is proposed. o

10.  Solar lights will be used for site office only & diesel genrator will be used for other activities.

1. The mining is proposed as opencast semi-mechanized type and for cleaning the face by
blasting will be done. :

12, This project does not attract any of the general conditions applicable on mining projects

i specified in EIA Notification 14/09/2006.

Regarding the project no litigation is pending in any court. . g
Based on the recommendations of the District Level Expert Appraisal Committee (meeting

held on 22/08/2016) on the above said project, The District Environment Impact Assessment Authorit3y
has decided to grant the Environmental Clearance to the title project for collection of 40,000 M/

annum-Sand Stone from mining lease Area 02.50 actes is valid till lease period alongwith following
General and specific Conditions:

20 -
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A. General Condition; y 4
Any addition of the nining aren, ¢l 4

10.

1.

12.
13.

14.

16.

17.

. ' ol Khasen nimbers, enlin
. " ‘ 4 [ ] nneeine
mmming technolopy, modermnization pl :

clearance ay per LA notification. 2006
No change in the calenda plan el
made.

Mining will be carried out as per the

1l Clipan Iy, chu

SCope \ ! J
pe ol warking shall re Quatedd pirjey 8Nyl

LU AT

g excavation Uit of el g Wity shiall |
nHI8 vhi T

‘ approved mining plan. In cuse of any . (
plan, the Environmental ¢ learance given by 1 AA W |:| b thi Sl

Four :1|11|\iv|1| are quality monitonng stations shall |
lhc.huﬂvr sone for RSPM, SPM, S0, N Lomonitoring. L acation of the lations sl
(Icultim" based on the meteorological dutp, lll]lu;”“',],,,;” festures and 'H/'|’r: ,‘”'. henild be
L‘Cnln_s:u‘;ﬂl_\* sensitive  targets  and ltequency  of —
consultation with the State Pollution Control o
shall be reoularly up loaded on the company's wehsite and nlso displayed at website

l‘)nlq on .'nnl‘n'cnl anr q.m}hl_\‘t l(R.HI'M, SPM, S0, NO,j should be regularly H,,,,,;, ted 1o th
I:cgmfml n‘chc. MoLEF & CC, Gol., Lucknow and the State Pollution Conteol Board / ¢ entral
Pollution Control Board once in six months,

-Amhlcm air quality at the boundary of the mine premises shall confirm to the norms preseribed
in MoEF & CC notification not ISRZB26(E) i, 16.11.09,

Fugitive dust emissions from all the sources shall ‘be controlled regularly. Water spraying
arrangement on haul roads, loading and unloading and at transfer points shall be provided and
properly maintained.

Measures shall be taken for control of noise levels below 85 dBA in the work environment.
Workers engaged in operations of HEMM. ete, shall be provided with ear plugs / muffs and
health records of the workers shall be maintained,

Industrial waste water (workshop and waste water from the mine) should be properly collected,
treated so as to conform to the standards prescribed under GSRA22 (E) dated 19th May, 1991
and 31st December. 1993 or as amended from time to time. Oil and grease trap shall be
installed before discharge of workshop effluents.

Personnel working in areas shall be provided with protective respiratory devices like mask and
they shall also be imparted adequate training and information on safety and health aspects.
Special measure shall be adopted to prevent the nearby settlements from the impacts of mining

/ Mmining
dearmed nill & el '

e established in the core 0ne ns well 4
s in

t”/ .Ha"
monitoring  should b undertaken in

Fhe monitored data for fiteria pollutants

activities. o '
The transportation of the materials shall be limited to day hours time only.

Provision shall be made for the housing the labourcrs wi{hin the site with all necessary
infrastructure and facilities such as fuel for cookil'rg. mobile m-ulcts, safe drinking water,
medical health care, creche etc. The housing may be in the form of temporary structures to be
letion of the project.
;: T:;:r(lt?:ﬂ;:f}i]:oi?nn;ﬁtal Managcmpcn't’ Cell with sm:mblc qualiﬁ'cd personnel shall be s?t-up
under the control of a Senior Executive, who will report directly to the Head of the
?Lﬁa;rlg;t:::(:'};r()poncnl shall inform to the D.EJAA, M(}l'_.'f" & CC, (;f’l' Lafcl\‘?o'w. .'lmd ngl’t;nJ!
office, State Pollution Control Board regarding date u! nu;mc.lul clu.surc;i and fina aipruu of
the project by the concerned authorities and the date of start ut.lzfnd dc;c opment woek. )
The funds earmarked for environmental protection measures sha'll be 'c.pt in separate account
Il not be diverted for other purpose. Year wise c‘xpcn‘dnure shall be reported to the
anglfs\}/"\a Mirzapur, MoEF, and Regional office, State Pollution Control .Uuur‘d,
?h Regional [;)ﬂ'icc MoE.F & CC, Gol, Lucknow and State Pullulutm Control Bqard s}?all
Vg li c’of the stipulated conditions. A complete set of documents, including
- gy comp'!x.in:ib““ Report & Mining Plan Environment Impact Assessment Report,
go:;:—:)lnh:}.cnlz:l: ;‘;ﬂnugcr};em Plan, Public hearing and other documents information should be
n




B. Specific Conditions;
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The DEIAA may alter/modify the above ¢ dit
interest of environment protection,
Concealing factual data or submission of false/fabricated dat

of the conditions mentioned above may result in withdraw
under the provisions of Environment (e

O Regiong) Olfice

I State Pollution Control
shall be suby
ayat and Municip
advertise a le
acular langy;

nitted by the Project P
| al Bodies !
astin two loe
12¢ of the loc
that the proje
letter is availab)
AA), Mirzapur,

roponent to the
as applicable in the matter,

cal newspapers widely circulated, one of
ality concerned. within 7 days of the issue
ct le:'.k‘. been accorded environmental clearance
¢ with the District Ievel Environment Impact

conditions or stipulate any further condition in the

a and failure to comply with any

al of this clearance and attract action
rotection) Act. 1986.

The Environmental clearance will be co-terminus with the mining lease period.

Environmental clearance is subject to obtain forest clearance under Forest (Conservation) Act,
1980 as applicable. . |
Wildlife conservation plan shall be prepared in consultation with the wildlife department and
implemented within six months. The plan shall comprise of in-built monitoring mechanism
with special emphasis to protection of Schedule- I species. The status of implementation shall
be submittal to the DEIAA Mirzapur. -
Local employable youth shall be trained in skills relevant to the project for eventual
employment in the project itself and to the extent feasible. Outside people shall not be
employed. : . _ .
A .ISJO )r(n barrier of no mining zone all along the side(s) facing the nallah (if any) passing
i i j 1 hall be demarcated and thick vegetation
through the lease area or if passing adjacent the lease sha | . Oaf[' of
of native species raised, Status of implementation shall be submitted to the Regional Office
he Ministry on half yearly basis. _ |
tSand stoneylease depth of mining should be restricted not more than 20meter from surface

Shelter belt i.e. Wind Break consisting of adequate tiers‘of plan_ta_tlgns aLZL;lngel:?:egacmg the
human habitation, school / agricultural fields etc. (if any in tt:je v1:}1}r:tg%; = /DEIAA:

Blast vibration study shall be carried out and report subm_lt;e t(i it e
Personnel exposure monitoring for dust shall_ be carried ou !
g:::lt?::edci assessment for the nearby villages shal‘l be conducted to St::ﬁ e:ﬁi;‘;]fcxz?ﬁ
which can help in upliftment of poor section o_f society. Income g;fen;;? tlra?nl;n c;] s ot
as development of IT fodder farm, fruit hearlpg orchards, vczica t10f : commu;ity el
part of such programme. Company shall provide s.epar.ate budge ddo't‘on O aal taiaing
activities and income generating programmes. This wnl! be in additi

for individuals imparted to take up self employment anc'] jobs. NP R—
Land-use pattern of the nearby villages shall be studied and actl?n 5) Eif iy it
compensation for damage to agricultural land/ common pr(')perty ;{1 £ he Ministry itk
villages due to mining activity shall be submitted to the Regional O 1-:?j o eredl gl e
six months. Annual status of implementation of the plan z}nd expenditt

rcp_Ortcd to the Reg_ional Office of the Ministry from time tc}) nm;undwatcr e 'Status of
Rainwater harvesting shall be undertaken to recharge the g waler 30 i six months
implementation shall be submitted to the Regional Office of the Ministry

and thereafter every year from the next consequent year.

ol he MKA390L Giol, Lucknow anc lj
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Measure. , e
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BCO-texti|e matting or other sujt bi nps, if gencrated, against erosion shall be ca' r;m zable {'
=] =T suntab)e material, 4 P . ’ fried ¢ -
¢ » carri ate ne p— g ut v,
shall be carried out at the dump « lopes. Dum ’ !IJIIIFELE{. plantations of native trees apq gh‘nl;‘ P e
ACtm - i . » 5. % sha . . ) ot rub. A
Waste Mmanagement plan should be in ge (Pi all be protected by retaining waljs, g/ v
garland drains accordance to the

approved mining
at foot of dumps

carried to water bodies,

l('i”; “PP"CHM‘-") shall be constructed
> 10 arrest silt from being
Dams and Gully Plugs shall be ik 5 ’ /}dcquatc number of Check
theough the ML kotpont; e [.Ld ,rjlnallpcr(:nnlal nallahs (if any) flowing
: : SHUNg at regular intervals shall ke o .
Garland drain of appropriate size sradient and Ij- B shall e g e e b
eth sfoe pit and for e du'm’ gre y Nt and length shall be constructed (as applicable) for
. > p and sump Capacity shall be designed keeping 500
margin over and above neak iden raj "y i o Aalety
Peak sudden rainfall (bas 0 years data) ; i
in the are g e oo : ha' ed on 50 years dfzta) and maximum discharge
s alr g e site. ump capacity shall alsq provide adequate retention period
0 allow proper .m_ltlmg of silt materia. Sedimentation pits shall be constructed at the cor
of the garland drains and de-silted at regular intervals,
Grou.n(!watcr In .lhc core zone shall be regularly monitored for contamination and depletion due
o mining activity and recerds maintained. The monitoring data shall be submitted to the
rcglon_al office of the Ministry regularly. Further, monitoring points shall be located between
the mine and drainage in the direction of flow of ground water shall be set up and records
maintained.

Fugitive dust generation shall be controlled.
monitored at locations of nearest human habi
amenities located nearest to sources of dust gene
the Regional Office of the Ministry.

Occupational health and safety measures for the-workers including identification of work
related health hazards, training on malaria eradication, HIV and health ef'fects on gxp;;s;re to
mineral dust etc, shall be carried out. The company sh_all engage a full time qualifie 'Ocmi
who is trained in ocupational health. Periodic monitoring for exposure to respuabledmmfetr;e
dust on the workers shall be conducted and records maintained mci-ut’:{mg; hea]th‘recor S0
» i t of mining on their health and
workers. Awareness progamme for workers on impac i :c,:arried ety
: i i ts etc. shall be
ionary measures like use of personal equipmen : y
g::{ax?)? irrgpact of various health measures undertaken (at c;nterval of five years of less) sha
up action wherever required.
be conduc(t_efd fol;owczld 2));:201:2:& ps hall be stacked properly with proper slope land a_dequatj
Top soil (if any) an e lling (wherever applicable) for reclamation an
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be baCkﬁ”Cd € ) ff Monilonng and manag_ = cubmitted to
ion and surface run OIL 2 . Compliance status shall be su
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Ciround Witeg Honrd h”llllul Wite;
Adequate air o
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‘ iy \
uploaded on the compiny's w B

Ihe waste water o
m ” ) Ine «
discharging In to the ”““ll l;!!tlt hall be trented 1o conform
be repularly moni wal stream. The discharped - 134 pro
}*~ { .- ".IHIHINI and report submitted 1o e i
the State Pollution ( IUI!“HI Board 0 the RO. Mini
Vehicular emissions shall be kept unde

| . ont rcontrol e i
transportation of mineral and other: and regularly monitored. Vehicles used for

Motor Vehicle Rules, 1989 and its n‘n:?::clllullmvlc v:"Il“l ot g o o e g
! ) ents., "lransportation of mi

‘ mineral shall be done onl

L y

during day time, The vehicles wansporti i
ioiiable: -l dn s e Wit n:)”ngll‘lll’.\:‘[lllll):t:'lli:]I:::/I[I'::I:g‘ln:lllln::L: uwuul with a tarpaulin or other
lt':"ml“"“_"i”" _N" overloading of mineral for lrunspm-tmi:t[: sl:thlg: cdt:“rr::;gitt:lc 'If}(smm :F
transporting n}mcn‘\l shall not pass through wild life sanctuary. o
I‘r:tl:'l [}T‘I‘ll‘lll‘l;slnn from the Competent Authority shall be obtained for extraction of ground
water, ;
Action plan for implementation with respect to suggestions / improvements and
recommendations made during public consultation/hearing (as applicable) shall be submitted
to the Ministry and the State Govt. within six months. (no public hearing is conducted for
projects less than 5 ha area of B2 category)
A final mine closure plan, along with details of Corpus Fund, shall be submitted (if applicable)
(o the RO Ministry of Environment & Forests & DEIAA, SEIAA UP, 5 years in advance of
final mine closure for approval. ‘
Solid waste material viz gutkha rappers, plastic bags, glasses ete. to be generated during
project activity will be separately stored in bins and managed as per Solid Waste Management
s' . . .
;:;f:ca raised during public presentation be strictly complied during operation phase. (no public
hearing is conducted for projects less than 5 ha area qf B2 cm?gory) e
Project proponent should maintain a register for information on (n)deuamzs " tiom of
excavated / collected (b) manpower and (c) Number of Trucks deployed for transp
mincral per day. ) . - onal
In case lejcclyfalling within 10 Km area of wild life sanctuaries a clc;mnc:;;zr:ﬂl(tzlm“o
Board of Wild Life is to obtain even eco-sensitive zone (ESZ) has notl ecj‘denlit’led Ao
Project does not fall under any buffer zone of no-development as declared/t

law.

13% Green belt development shall be carried out ¢ :
selection of plant spcci:l:)s and in consultation with the local DFO/ ‘{:’g?;‘:c olantation.
Herbs and shrubs shall also form a part of aforestation programme bc:’ch otails of year wise
company shall involve local people for plantation Pfogmmmc'h 1l be submitted t0 the
afforestation programme including rehabilitation of mined out ared sha

Regional Office, MoEF, Gol, DEIAA Mirzapur every year.
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. ‘ You shall also ensyre that the
|cquu'ed/prescribed/identiﬁed un
to be cancelled. Also, in the eve

the Environment (Protection) Act, 1986 and the Public liabil
ame{zdments and rules made there under and
relating to the subject matter.

T i .

conditfonshse [;I::)#_ch; .pr0£onent‘w:ll have to submit approved plans and proposals inco
The DEIAA;/JSEI.::A/II\/n[ IEeFEnvrronmental .Clearance within 03 months of issuance ofthriZ clearance
stipulited uts gt & l0 reserves the .rlght to revoke the environmental clearance, it conditioné

_ nplemented to the satisfaction of DEIAA/ SEIAA/ MoEF may impose additional
envnronmer}ta.l conditions or modify the existing ones, if necessary ' e
\'o:i“;cat?.(?;is\i t% ISCIUES;%OEL)! ;0 tta(j(el f;lrther Ne€cessary action in matter ag per provisions of Gazette
Notif on No. S.0. 3 ated 14/09/2006, as amended and send regular compliance ‘
the authority as prescribed in the aforesaid notification. 7 DD

(G.C. Ram)
Member Secretary,
DEIAA, Mirzapur (U.P.)/
SDM-Sadar, Mirzapur
No.o ... .. /Parya/DEAC Sandstone/MZP/2016 _ Dated: As Above
Copy for Information and necessary action to:

1. The Principal Secretary, Environment, U.P. Govt., Lucknow.

2. The Chairman SEIAA Dr. Bheem Rao Ambedker Paryavaran Parisar, Directorate of
Environment Uttar Pradesh.

o Advisor, IA Division, Ministry of Environment, Forests & Climate Change, Govt. of India,
Indira Paryavaran Bhawan, Jor Bagh Road, Aliganj, New Delhi.

4, Chief Conservator, Ministry of Environment & Forests, Regional Office (Central Region),

Kendriya Bhawan, 5th Floor, Sector-A, Aliganj, Lucknow.
Director, Department of Geology & Mining, U.P. Lucknow.

A
6. District Magistrate, Mirzapur, U.P. . o ]
7. The Member Secretary, U.P. Pollution Control Board, TC-12V, Vibhuti Khand, Gomti Nagar,

Lucknow.
8. Copy for Web Master/Guard file.

Membe#Secretary,
DEIAA, Mirzapur (U.P.Y
SDM-Sadar, Mirzapur
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Hlo AHIATS

CSR 3rdeia fFam arar &

1- st &€ T | # 07pe WMo € wge 9o RweH
STaTT 4T ( geie - 1,63,000/- )

2 3raitely 4§ AT T F T GAW HRT B QNS TATE
FHLETAT AT (To7C - 43,000/-)

3- sty 3% o wam & AR T WAl AeEery w1 oy
qars ( 1,34,000/)

4- sty 3% o waT # X W S1pe Fao [@AeRor ( @sie -
43350/- )
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A B MARKETING
JHAGGA DHOBI KI GALI
| WELLESLAYGANJ MIRZAPUR

Phone : 7179343000
E-Mail : a.b.marketingmzp@gmail.com

GSTIN : 09AAXFA4580G22ZX

"~ 4395

Invoice No.

T-000067

Madoﬂnn—n'. ol Payiment

CREDIT

Buyer Discripbon -

MOHD. SHAMSHAD
STAA LALA MAMAVEE R PRASAD ROAD. KASAI BARA.

SADAR BAZAR CANT ROAD, LUCKNOW Stale 09

Phone No
£ maul

GSTIN : 09AILPS1987P122

Party Order No

Terms of Dolvory

Account No_ - 50301640200

IFSC - IDIBO0OMT09

Bank « Indian Bank, Mirzapur

20604 4

Amount Chargeable (in words)

Rs. Forty Six Thousand One Hundred Fifty Four Only

HSN/SAC Taxable Cential Tax

Value Rate| Amount

- B B8543 4120880 | 6% | 247253
e e e Total 41208.80

Sll Descrption of Goods HSN/ GSTY Ou.millr _-l-l-;!_l'
Mo SAC
1. SOLAR STREET LIGHT POLE SYSTEM 8541 12% 2 Pes
SGST6 %
CGST6 %
Roundolfl
) Total

Ohigpival Tep Byt

Invoce Dale

02/1112023

I -Way il Na

Teanspon

State Tax
Amount

Rate

_ 6%

_ 247253

Tax Amount (in words)

Company PAN- AAXFA4580G

Bills not pasd due date will attract 24% interest
All disputes subject to Junsdication only
P nilea] Saalice Dam alos Latation weill by given

*Coods once wold will not be taken back or exchanged ©

Four Thousand Nine Hundred Forty Five & Paisa Six Only

Arnont

I hist

41208.80
|

) 00

2472.53
2472.53
| 0.14

|
1
46154.00
-| &0

Lan Amount
ALl s (W

4944 06

Company Bank Detalls

Howrk Poadian Bambk Mg zapue

Ao No

Customer Seal and Signature

SO0V GAD2O0
PEDRRROMMORA F0000

for A B MARKLTING

;\ur T?w;;_.m' MARG Erp 1002010 5

Authonsed Signatony

27


https://v3.camscanner.com/user/download

Tkxm Orignal fon tuye

; Invoice No. Invoice Date
A B MARKETING 1
JHAGGA DHOBI Ki GALI T-000075 diel
WELLESLAYGANJ MIRZAPUR —
Phowe : 378343600 Mode/Terms of Payment E-Way Bill No
E-Mail : a.b.markelingmzp@gmail.com CREDI
GSTIN : 09AAXFA4580G2ZX - I
MOLID. SHAMSHAD e e
578A, LALA MAHAVEER PRASAD ROAD, KASAI BARA.
SADAR BAZAR CANT ROAD, LUCKNOW Stale - 09 1 —

Terms of Delivery
Phone No

£ mail
GSTIN : 09AILPS1987P122

Account No. - 50301640200
IFSC - IDIBO0OMTO9
Bank - Indian Bank, Mirzapur

Sl Description of Goods HSN/ | GST% .Q;.m'llly Rate Per | Disc%|  Amount
No SAC IS S
1.| SOLAR STREET LIGHT POLE SYSTEM 8543 12% 2 PCS 1206049 PCS 000 | 41208.80
SGST6 % 2472.53
CGST6 % 2472.53
Roundoff 0.14
Total - ~ 46154.00
Amount Chargeable (in words) t &0t
Rs. Forty Six Thousand One Hundred Fifty Four Only
HSN/ISAC Taxable Central Tax _State Tax Total
_ Value Rale f\m_gg.qi_; Rale Amount ~Lax Amount
_ 8543 4120880 | 6% 247253 | 6% | 247253 4945 06
Total 41208.80 R 4945 06
Tax Amount (in words) Four Thousand Nine Hundred Forty Five & Paisa Six Only
Company PAN- AAXFA45B0G _ Company Bank Details
"Goods once soll will not be taken back or exchanged © Harik Dot Bank Mo zapn
Bty not pod due date will attract 24% interest Acconmt Noo SO GAD 200
Al disputes subject to  Junsdication only SO TR J 0

Presonbed Sales lTan dectaratbion will be given

Customer Seal and Signature for A B MARKETING

Authonsed Signatory

Cur Sofware MARG Erp 79052 18511
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TAK&M

A B MARKETING

JHAGGA DHOBI KI GALI
WELLESLAYGANJ MIRZAPUR

Phone : 7379343000
E-Mail ; a.b.marketingmzp@gmail.com

GSTIN : 09AAXFA4580G2ZX

'_liuym Discrphion -
MOHD. SHAMSHAD
57AA LALA MAHAVEER PRASAD ROAD, KASAI BARA,

SADAR BAZAR, CANT ROAD, LUCKNOW State - 09

Phone No
Emal
GSTIN : 09AILPS1987P172

Party Order No

Terms of Delivery

Dngpnal T Hiuyr

Invoice No. Invoice Dale
T-000081 10/111/2023

Mode/Terms of Payment [ Way [l No
CREDIT

Transpord

Account No. - 50301640200
IFSC - IDIBOOOMT709
Bank - Indian Bank, Mirzapur

Sl Descniplion ﬁl_(}cmglﬁ HSN/ GST% ("m.m_li; _Il:m_- . T’l'l I)|.-.|‘ .-1 Aol
No SAC - I
1.| SOLAR STREET LIGHT SYSTEM 9405 12% 2PCS (210393 pcs (000 | 42078B.56
SGST6 % 2524.71
CGST6 % 2524.71
Roundoll . 0.02
]
|
) Total - . 4_71_23‘_0“0
Amount Chargeable (in words) I &0I
Rs. Forty Seven Thousand One Hundred Twenty Eight Only
HSNISAC Taxable Central Tax State Tax Total
Value Rate| Amount | Rale Amount Tax Amouin?
T 9405 4207856 | 8% | 25241 [ 6% | 2524 /1 5044 42
. Total 42078.56 _ B L 5049 42

Company PAN- AAXFAA580G

*Casods once sold will not be taken back or exchanged "
Billy, mol pandd due date will attract 24% interest
Al disputes subject to Junsdication only
Proesaintiedd Ssobes Fam ol baratio) wall Das (vt

Tax Amount (in words) Five Thousand Forty Nine & Paisa Forty Two Only

Company Bank Details

Ik Pewebionny Baoriw M sogmn

Aot Mo

HOANLADL )

TS0 TEXNROOOMN 00

Customer Seal and Signature

for A B MARKETING

Authonscd Signataory
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A B MARKETING

JHAGGA DHOBI Ki GALI
+| WELLESLAYGANJ MIRZAPUR

Phone : 7379343000
E-Mail : a. b.marketingmzp@gmail.com

GSTIN : 09AAXFA4580G2ZX

‘Mx&.ﬁg_

Invoice No,

T

Mode/Terms ol Payment

CREDIT

(81} g W T Ill.|'1-1
Invoice Dale

-000082 1011112023

F-Way Bill No

Buyer Dscriplion -

MOHD. SHAMSHAD
S7BA. LALA MAHAVEE R PRASAD ROAD, KASAI BARA,
SADAR BAZAR CANT ROAD, LUCKNOW State 09

Phone No
£ madl
GSTIN : 09AILPS1987P122

Party Order No

Terms of Delwary

Transporl

Account No. - 50301640200

IFSC -
Bank -

IDIBOOOMTO9
Indian Bank, Mirzapur

sl Descrniption of Goods HSN/ GST% _EJLII.;I.II,' © Rate Per [ el Aot
Nof SAC -
1.| SOLAR STREET LIGHT SYSTEM 9405 12% 1 PCS (210393 ps (000 |un‘m.2a
SGST6 % | 'lzsz.:m
CGST6 % | 11262.36
u
| I
|
|
[
’ i
f
I |
_ - |
Total o B 23564.00
Amount Chargeable (in words) K0t
Rs. Twenlty Three Thousand Five Hundred Sixty Four Only -
P__—__L-“--- ~ HSNISAC Taxable Central Tax ] State Tax ot
Value Rate | Amount Rate | Amount 1ae Amount
[ TTHabs 2103928 | 6% | 126236 [ 8% | 126236 | asraip
T Total 21039.28 _/MT2

Tax Amount (in words)

Company PAN- AAXFA4580G

Balls ot posd due date woll attracl 24% interest
All disputes subyect 1o Junsdwation only,
Proacnibwad Saties Lax declaration will be given

"Goods onee sold will ot be taken back or exchanged ”

Two Thousand Five Hundred Twenty Four & Paisa Seventy Two Only

Company Bank Details

ok Tetian Harik M 2o
Acconot Noo 5030100200
s NN FE

Customer Seal and Signature

for A B MARKETING

Authonsed Swgnatary

Our Software MARG Erp TROS2 1820
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4399

MO. SHAMSHAD

—
R & ATAH:- Bhagauti dei primery school FIET FUTSH &1 ATH :- Ashutosh pandey [FfgT-
| .
#e | = | Rz dew | vHTST FFanT
e 1 30-10-2023| 31-10-2023/ 01-11-2023| 02-11-2023] 03-11-2023] 04-11-2023| 05-11-2023 |
SITARAM CHAUHAN p p ] p P P ] 7 500 3,500.00
2 |MANOIJ PAL P A P P A P P 5 500 2,500.00
3 |SANTLAL P p P P P 2 P 7 500 3,500.00
4 |KEDAR GAUTAM p A ] P A P P 5 500 2,500.00
5 |RAM PYARE P P P P P P P 7 500 3,500.00
& |MO.AZHARU P P P P P P p 7 500 3,500.00
7 |TALLAN P P P P = P P 6 500 3,000.00
_ |
= PATALAKHU =] P ] = B = =] | 7 500 | 3,500.00 |
m _ | |
SABIR P | P m P _ P 2 P P 6 | 500 __ 3,000.00 k
| |
_ ! _ L_
1T NANHAKU P p } @ _ P P P * Pl 7 300 _ u.mS.S‘
! |
_
A5 _ 32,000.00

B2
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4400

=

w13¢ F1 ATAH:- Bhagauti dei primery school |FT$T 3ATS &1 A1 :- Ashutosh pandey |afga.-
#le A AT Tew RA| ® THATST FEaR
o 23-10-2023| 24-10-2023| 25-10-2023| 26-10-2023| 27-10-2023 | 28-10-2023| 29-10-2023
1 |SITARAM CHAUHAN P p P p p p p 7 500 3,500.00
Z |MANDI] PAL P [ P p P p P 7 500 3,500.00
3 [SANTLAL P P p ] P P P 7 500 3,500.00
4 |KEDAR GAUTAM Top A P ] p P p 6 500 3,000.00
5 |RAM PYARE P p P p P P p 7 500 3,500.00
6 |MO.AZHARU P P P P P P P 7 500 3,500.00
7  |TALLAN P P P P P P P 7 500 3,500.00
3 wup;cpic __ e P p P P P P 7 500 3,500.00
__ n
2 |SABIR _ p P P p P 4 P 7 500 3,500.00
_ d
10 |NANHAKU A P P p P P ] P 7 500 3,500.00
[ | 34,500.00
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EW&'@Q Toa | 43330 /'.._

k o) Dalmia

Signature Wmm Dsp
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4402 34

J: 09AAYFRB491E1ZA

CODE: 09

R.K. STONE WORKS

Add. Sonpur, Ahraura - Mirzapur

Involce No.

be

Vehicle NolJ PZAP $761 pate. QUL D23,

Details of receiver (Billed to)

Detalls of Consignee (sheeped to)

1818 cHAUKA

Name. mm SHAMSHAD Name.

add. NHRAGWATE DEV].AHRAURACHUNAR W?@wﬂwnnumm MAND)K

State UTTHK PRAD ESH State Code: State vp State Code:

Ne.11o|O|q[A[1 [L|P|S|1[3(B|7|P[1|Z[2| [{voro

Sr. No. Name of Product HSN Code Qnty. Rate Amount
Sand Stone 2516

134:7’5«%}.9 30syx| 40999 = |oo

Freight Charge: 40 99 2, = |00
Total Amount Before Tax
TotaIAmount of i vuu:a (in Wodrs) mﬁ-’ﬁm A::: CGST @ 2.5% : 10 2 4 - 80
“thaugact.. “3:&—]4 AL 2L 20t pga: sesT @ 2.5% in24= |Bo
Bank Name: Bank of Baroda Add: IGST @
Branch : Ahraura - Mirzapur Total Amount After Tax Jo4l=
A/C No : 28440200000332
IFSC Code:BARBOAHRABS
Amount of Tax Subject to Reverse Charge: Aulhoﬁ%ﬂatura
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4403 35

ZOKPPT119M124 INVOICE Mob.9118381362
JE: 09
T, EFAR - oy
iavolce No. UE3 Date. U] J= o

........... -oien
Address ......... %\T%%‘?% ( _3...‘.&\_3]“%‘3-&“

GSTIN No. .@Q- A T LuX. 5. 1A 87 ll‘L

Detalls of recelver (Billed to)

Sr. No,

Name of Product

HSN Code Rate Amount

\-

Uloowg

N

So [3e0 [3koo=tr

Total Amount Before Tax 7] toD ¢ ==X
add:cosTe &) ). | A2 Ya=le
Add: SGST @ g 2. A2 Mo =
Add: IGST @

Total Amount After Tax L{‘Z YO =ICC

o2
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4404 36
;6’2?!’7119“13‘ INVOICE l Mob.9118381362
JE: 09
BT gUcTIISIoT
T, 3Ed - HRonge
involce No. 861 Oate, {fombfo D52, .

GSTIN No..@.0).. I-L?

..............................................................

3\"%\\1\ d

S \‘3%7#4.‘2_

a’l "u.

Name of Product

H3N Code

}.._

”\au%%

7Nt vy

e
2,0’0.0)\ Rl

3o | 650 | \G5oore

20 1Y e

Total Amount Before Tax

22 300zl

Add: CGST @ 9 . =
Add:30ST@ 7, Vool ;—%
Add: IGST@

Total Amount After Tax 2 £ A U=¢T

U\

Authorised Signature

---._' m..

e B
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4412

oo T e

HN 3% HEINT, TA7Te, TR, A9Y 231301

Ho Hle UAAUE & FRT FARe JIEUT FFAGHT &
AE ¥ 39 Wufde fuwd T s &3, uTe

# fema #r Trg gars 9w @ AwAd & 1 s
HT AT § S T AT sy gl

H g7 3oorde HAST &Y FTHAT FIAVHIAN § |
W Rie

<t e e
R L CACEIG R
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TR ™

HNA 85, HEINT, 7718, AR, ASIgy 231301

Ho Hlo YAATG & FIT HUNC AGUNT fSIFASRT &
Ag ¥ WUTASF frewm o st &3, e e,
dgdlel IR, faemEs Teerg, See BengY #
e 1 WS qars 4w g AEAT F F FHE
T & S Y T W B

# gaash Iooaa HiAST HY FAAT FIAV/FCA § |
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ANNEXURE - 4

ENVIRO-TEEW SERVICES

A A ME‘&}»&CEJ!’ fm‘.';&"..a.fawf

(A GOVERNMENT APPROVED LAB)

Website : www.etslab.in |

@ Gudf

150 45001

Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com Ph.: 9911516076, 9811736063

TEST REFORT NO.:

ETSM1217/01/°2017

TEST REPORT

DATE OF REPORT

27.01.207

AMBIENT AIR MONITORING AND ANALYSIS REPORT

: M/S, SHRI MOHD.SHAMSHAD S/O SHRI MOHD.ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Meonitoring
Time Of Menitoring
Sample ID No
Sampling Done By
Sampling Location
Sampling Method

Sampling Machine Placed At Height

Weather Condition

Wind Direction
Equipment Used

23.01.2017
25.01.2017
27.01.2017
23.01.2017 To
10.15AM To
1217

ETS STAFF

5 METER AWAY FROM UNIT

ETS/STR/AIR-01

CLEA
R
E ToW

Respirable Dust Sampler (PM,;)

24.01.2017
10.15 AM

{CO for 1.0 Hrs.)

1.5 METER FROM GROUND LEVEL
Ambient Temperature:

260 “C

Fine Particulate Sampler (PM. 5)

H
SH
Sl Format No ETS
. Test reports without ETS I.AIFE}EZ‘I .(?(}R:{r.l‘:?

+
Wr ~ Test Parameter Unit | Result | Specification/Limit | Test Method
- ] B {As per CPCB)
| 1| Partioulate Matiers,(PMyo) B Jwgm®| 831 | For 24 Hrs.=100 | 155182 (Part-23) |
2 Particulate Matters,(PMs) _pgfm‘*- 47.4 For 24 Hrs.=60 1S 5182 (Part-24) :
3| Sulphur Dioxide, (SO,) ) ugm® | 19.0 For24Hrs=80 | IS: 5182 (Part2) |
. 4 hﬂt'mgen DioxidE,_fND_?j - ugp'n"n?3 38.5 | Faor 24 H_r_s.;BD F_S: 5182 {F'ari—ﬁj_
| 5 | Carbon Monoxide (CO) mgm | .34 For 8 Hrs.=2/ For 1 Hrs=4 | 1S 5182 - Part 10

fi | Su_spended Parnc_ulat_e Matters,i_?;PI;ﬂ} ug_f_ma. 442.!{_ Fﬂ.r 2:4 Hrs =600 | 15: 51E (F’_E:FII _|
¥¥¥¥¥End of Test Report*****
For Envirg. T &
Page 1 of 1 JEMNVIcas

BTR-01, Issue Na, 05, Date 01.04 2019, Amd. No. 04 Date 01.04.20148

are not issued by our laboratory,

« The results indicated anly refer to the tested samples and listed applicable parameters.

« No complaint will be entertained il received after
- Our liability is limited to Invoice value onlv.

s .I.h!.- sample shall be destroyed after 15 days & Biological / Perishable sample shall he destroved immediately alter issue of test
+ This test report shall not be used in any advertising media or as evidence in the court of Law without \ :

7 days of issue of test report,

repaort.
prior written permission of the laboratory,
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ENVIRO-TECH SERVICES @ Gua

et ﬁndf;ﬁmf _faqﬁumfaw

ISO 45&01
(A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
,__\ - email ; etslab2012@gmail.com | Website : www.etslabin | Ph.: 9911516076, 9811736063
=
7 .ii'“*"-_
TEST REPORT
TEST REPORT NO.. ETSM218/01/2017 DATE OF REPORT: 27.01.2017

Name And Address of Customer

Date of Monitoring

Monitoring Start Date

Monitoring End Date
Duration Of Monitori

Sample ID No
Monitoring Done By

Sampling Location
Sampling Method

AMBIENT NOISE MONITORING REPORT

M!S, SHRI MOHD . SHAMSHAD S/0 SHRI MOHD ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

22.01.2017

22.01.2017
23.01.2017
24 HOURS

1218
ETS STAFF

5 METER AWAY FROM UNIT
ETS/STP/NOISE-01

ng

Category Of Area INDUSTRIAL AREA
‘ s. | Test Parameter | Unit Resuit Specification/Limit | Test Method |
No. | (As per CPCB) |
[ I Day Time Noise Level |LeqdB{A)y| 641 | 75 15: 95989
| 2| Night Time Noise Level | Leq:dB (A) | 47.4 70 IS: 9989

Remarhk: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M
***End of Test Report*****

.:_\_

/’E{;? x c\\
— K
A Page 1 of 1 For Eﬂ‘u'é."ﬂ-_‘j’*-,--;l }
E‘%“"av‘: Al — e
SHRADD 5 AUTHORIZERFEIGNATORY
W TS 'f“ FurrnatND ETS/LAB/TR-02, Issue No. 05, Date 01.04 2015, Amd. No. 04 Date 01.04.2019 Lab fh s diaf
arge

MNole:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. Mo complaint will be entertained il received after 7 davs of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed alter 15 days & Biological / Perishahle sample shall be destroyed immediately after issue of test repar.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prinr written permission of the laborator Y.




ENVIRO-TECW SERVICES @ Guat

A Analylical Lasorlor ISO 45001
e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Websile : www.etslab.in | Ph.: 3811516076, 9811736063
TEST REPORT
TEST REPORT NO.: ETS/2128/01/2018 DATE OF REPORT:  27.01.2018
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer ! M/S, SHRI MOHD.SHAMSHAD S/0 SHRI MOHD.ILIYAAS

R/O MOH H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR. DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring i 22.01.2018
Analysis Start Date o 24.01.2018
Analysis End Date ; 27.01.2018
Duration Of Monitoring o 22.01.2018 To 23.01.2018
Time Of Monitoring 0 10.25AM To 10.25 AM {CO for 1.0 Hrs.}
Sample ID No i 2128
Sampling Done By :  ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method i ETS/STR/AIR-01
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition :  CLEAR  Ambient Temperature: 260 G
Wind Direction ! E ToW
Equipment Used ! Respirable Dust Sampler (PM,;) Fine Particulate Sampler (PM: )
4
S. No. - Test Parameter Unit Result | Specification/Limit | Test Method
(As per CPCB)
1| Particulate Matters, (PMo) | ugim® | 842 For24 Hrs=100 |15 5182 (Part-23)
M _2 F’artlf,ulate Matters {PMJ 5,]| 3 | uga‘m" | B 496 For 24 Hrs =60 IS 5182 {Part 24}
3, Su!phur Dioxide, (SO;) | pgim® 230 |  For2a4 Hrs =80 | 15: 5182 (Part-2)
L 4 Nitrogen Dloxude (NO;) o pg/m® | 415 For 24 Hrs =80 IS 5182 I[F'art E}
5 | Carbon _@nome.[cm - ma/m’ 0.32 For8 Hrs.=2/ For 1 Hrs.=4 155182 Part 10
Suspended Particulate . RS R i
| 6 Matters, (SPM} pgfma 446.0 Far 24 Hrs =800 IS: 5182 (Part-4)
1  e*e%%End of Test F;_"purt_“‘“*
ity i
s A r-'rl"“
iy \ 0- TL
(£, )3l Page 1 of 1 For Envir
G_‘ D EY * — Jittal
NCA LLC
S W\GUFTA AUTHDRl{E&quHHmm
Notes= Format Mo ETS/LABTR-01, Issue No. 05, Date 01.04. 2019, Amd. Mo, 04 Date 01.04 2019
L Test reports without ETS LAB HOLOGRAM are not issued by our laboratery.
L The results indicated only refer to the tested sumples and listed applicable parameters,
3. No complaint will be entertained if received aflter 7 days of issue of test report,
4, Dur liability is limited to inveice value only.
5. The sample shall be destroyed after 15 days & Biological { Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence In the court of Law without prior written permission of the laboratory.
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IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO..  ETS/2128/01/2018 DATE OF REPORT: 27.01.2018
AMBIENT NOISE MONITORING REPORT
Mame And Address of Customer WS, SHRI MOHD SHAMSHAD S/0O SHRI MOHD. ILIYAAS
R/O MOH H NO.578, LALA MAHAVEER PRASAD ROAD
KASA| BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKMNOWY
Date of Monitoring : 22012018
Monitoring Start Date : 22.01.2018
Monitoring End Date T 23.01.2018
Duration Of Monitoring ! 24 HOURS
Sample ID No ¢ 2129
Monitoring Done By : ETS STAFF
Sampling Location : 5METER AWAY FROM UNIT
Sampling Method : ETS/STR/NQISE-01
Category Of Area ¢ INDUSTRIAL AREA
S. |  Test Parameter |  Unit "‘| Result | Specification/Limit | mmmaj
No. o _ e _ {As per CPCB) ,
R [;‘.Iayr Time Noise Le?i?j Leq :::l@"{hj F E_‘JT 75| S: 9989
|2 | Night Time Noise Level __  leg :@{ﬂii __:iz.? 70 |Is 9989 |

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A M.
" End of Test Report*****
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MNute:-

L. Test reports without ETS LAR HOLOGRAM are nof issued by our laboratory.,

2. The results indicated only refer to the tested samples and listed applicable |l5|ran;|‘h.-|'u.

X No complaint will be entertained if received after 7 days of issue of test report,

4. Cur liability is limited to invoice value only,

5 TJ".: sample shall be desiroyed after 15 days & Binlogical / Perishable sample shall be destroved immediately after issue of test repori

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior :wril:un .;u-rmiwlun urr:m- }:Ll:u:rallnr}'
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ENVIRO-TEEH SERVICES @ Guid

Ao Aualylical Ladoralory ISO 45001

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REFORT NO.:

ETS/3242/01/2018

TEST REPORT

DATE OF REPORT: 27.01.2019

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer

M/S, SHRI MOHD.SHAMSHAD S/O SHRI MOHD ILIYAAS
F/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD

KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring 23.01.2019

Analysis Start Date 25.01.2015

Analysis End Date 27.01.2015

Duration Of Monitoring 23.01.2019 To 24.01.201%

Time Of Monitoring 10.30AM To 10.30 AM (CO for 1.0 Hrs.)
Sample ID No 3242

Sampling Done By ETS STAFF

Sampling Location
Sampling Method
Sampling Machine Placed At Height

5 METER AWAY FROM UNIT
ETS/STP/AIR-01
1.5 METER FROM GROUND LEVEL

Weather Condition CLEAR Ambient Temperature: 26.0 °C
Wind Direction E Tow
Equipment Used : Respirable Dust Sampler (PM.g) + Fine Particulate Sampler (PM; =)
’m. [ TestParameter |  Unit Result | Specification/Limit | Test Method ]
] - B ' | (As per CPCB)
| 1 | Particulate Matters(PMio) | ugim’ | 815 | For24Hrs=100 | IS 5182 (Part23)
2 | Patticulate Matters,(PMzs) | pgim® | 491 For24 Hrs=60 | IS 5182 (Part-24)
3 | sulphur Dioxide, (SO,) | wgm® | 220 | For24Hs=80 | I1S.5182 (Part2)
4 | Nitrogen Dioxide,(NO;) TR | For2aHs=s0 | Is: 5182 (Part6) |
5| carbon Monoxide,(CO) mgim’ | 028 | For8Hs=2/ForiHis=4 | IS 5182 Part 10
6 j‘;ﬁﬁ;ﬂg‘;ﬂ?mmm ugim’ 451.0 For24His =600 | IS: 5182 (Part-4)
‘ =~ RS T T
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I. Test reports without ETS LAB HOLOGRAM are not issued by our lnboratory.

2, The results indicated anly refer to the tested samples and listed applicable ;mran;tlol'k,

3. No complaint will be entertained if received after 7 days of issue of test report,

4. Our liability is limited to Invoice value anly.

5. The sample shall be destroyved after 15 days & Biological / Perishable sample shall he destroved immedintely after

; issue of test report,
6. This test report shall not be used in any advertising media or as evidence in the court of Law without

prior writlen permission of the laboratory,
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ﬁr&, e Anagiiond Latorslory ISO 45001
D (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
—_ 2
I
W TEST REPORT
TEST REPORT NO.; ETS/3243/01/2018 DATE OF REPORT: 27.01.2018
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer ;o MIS, SHRI MOHD. SHAMSHAD S/0 SHRI MOHD.ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW
Date of Monitoring 1 23.01.2019
Monitoring Start Date : 23.01.2019
Monitoring End Date : 24.01.2019
Duration Of Monitoring : 24 HOURS
Sample ID No 1 3243
Mcnitoring Done By : ETS STAFF
Sampling Location ! 5 METER AWAY FROM UNIT
Sampling Method i ETS/STR/NOISE-O1
Category Of Area : INDUSTRIAL AREA
S. | TestParameter Unit | Result | Specification/Limit | Test Method |
| No. J_ 'I ] (AsperCPCB) | |
| | DayTimeNoiselevel | Leq:dB(A)| 632 9 75 [I1siessg |
k 2 | Night Time Noise Level leqdB(A)| 465 | 70  |iso8s |
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.
"***End of Test Report*****
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e Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019 SLal
Mote:-

L Test reports without ETS LABR HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of fest report,

4. Our liability is limited to Invoice value only.

5. The sample shall be destroyed after 15 duys & Bilogical / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laburatory.




ENVIRO-TECGH SERVICES @ Gui%e

ram :qnaw_aﬂaﬁu-!ﬁm-'f SO 45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.} - 201001

email : elslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT MO.:  ETS/B6E85/01/2020 DATE OF REPORT: 27.01.2020
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer M/S, SHRI MOHD. SHAMSHAD S/0 SHRI MOHD.ILIYAAS

R/O MOH.H.NO 578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring ;o 23.01.2020
Analysis Start Date v 25.01.2020
Analysis End Date i 27.01.2020
Duration Of Monitoring 1 23012020 To 24.01.2020
Time Of Menitoring » 10.18AM To 10.15 AM  (CO for 1.0 Hrs.)
Sample ID No 1 BBBES
Sampling Done By : ETS STAFF
Sampling Location i 5 METER AWAY FROM UNIT
Sampling Method ;. ETS/STR/AIR-01
Sampling Machine Placed At Height ! 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 260 “C
Wind Direction : E Tow
Equipment Used . Respirable Dust Sampler (PM,,) Fine Particulate Sampler {PM; <)
+
'S.No. |  TestParameter ]_ Unit ﬁ?&uf( ‘ Specification/Limit | Test Method |
= - B Jl B _._tAs perCPCE] " o |
| 1| Particulate Matters,(PMy;) " wgm® | 868 | Forza Hs.=100 | IS 5182 (Part-23)
| 2| Particulate Matters,(PMy.) pgm® | 436 |  For24 Hrs =60 1S 5182 (Part-24)
3 Sulphur Dioxide, (SO,) pa/m® 21.0 Fr::r 24 Hrs, =80 ] IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO,) ug/m® | 39.4 For 24 Hrs.=80 | 1S: 5182 (Part-6)
5 Carbon Monoxide, (CO) mg/m® 0.33 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 Part 10 N
6 Suspended Particulate Matte}s.{SPM} yg/m® T TEE;.‘T For 24 Hrs. ﬁua S 5182 (Part- 4] B
R - S e i "'“'*El'ld of TEST_ REpDrt*"***
'c"&’ \ ...|| Page 1 of 1 o T"r”” Tech Sgervic ES
ED BY /! =
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\ Format No ETS/LAB/TR-01, Issue Mo 05, Date 01.04 2018 Amd. No. 04 Date 01.04 2019 n-C "']m"-'
ofe:-
1. Test reports without ETS LAB HOLOGRAM are not issued by our luburatory,
2. The vesults indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report,
4. O liability is limited to invoice value only,
5.

[i%

The sumple shall be destroyed after 15 days & Binlogical / Perishable sample shall be destroyed immediately after issue of test report.

This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,
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IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad {U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.; 9911516076, 9811736063
TEST REPORT
TEST REFPORT NO.: ETS/MAEEE/01/2020 DATE OF REPORT:  27.01.2020
AMBIENT NOISE MONITORING REPORT

Name And Address of Customer : MG, SHRI MOHD.SHAMSHAD S/0O SHRI MOHD.ILIYAAS

R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring T 23.01.2020
Monitoring Start Date 1 23.01.2020
Monitoring End Date P 24.01.2020
Duration Of Monitoring i 24 HOURS
Sample ID No ! 5685
Monitoring Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method : ETS/STR/NOISE-01
Category Of Area : INDUSTRIAL AREA
'S. | TestParameter [  Unit q‘ ‘Result | Specification/Limit | Test Method
No. {(As per CPCB)
t | Day Time Noise Level Leq:dB (A) | 67.4 75 IS: 9989
— = ; s —_— I
2 Night Time Noise Level | Leq :dEE.}_[ 48.1 0 | 1S: 9989 B

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.
*****End of Test Report*****

\: Page 1 of 1 For En‘"}'r_i.r_ﬂ_‘“[%:h Services
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MNote:-
L Test reports without ETS LABR HOLOGRAM are not issued by our laboratory,

1. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received afier 7 days of issue of fest report,

4. Qur liability is limited (o invoice value only.

5. The sample shall be destroved after 15 days & Biological / Perishable sample shall be destroved immediately aft
6. This test report shall not be used in any advertising media or as evidence in the :

er issue of test report,
court of Law without prior written permission of the laboratory.
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i #WR?J .fn;&amfmq. 1SO 45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website ; www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT
TEST REPORT NO.:  ETS/3560/01/2021 DATE OF REPORT:  27.01.2021

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer : M/S, SHRI MOHD.SHAMSHAD S/O SHRI MOHD ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring r 23.01.2021

Analysis Start Date : 25.01.2021

Analysis End Date : 27.01.2021

Duration Of Monitoring : 23012021 To 24.01.2021

Time Of Monitoring ¢ 10.15AM To 10.15 AM  (CO for 1.0 Hrs.)

Sample ID No 1 3569

Sampling Done By : ETS STAFF

Sampling Location i 3 METER AWAY FROM UNIT

Sampling Method ! ETS/ISTR/AIR-01

Sampling Machine Placed At Height ! 1.5METER FROM GROUND LEVEL

Weather Condition : CLEAR  Ambient Temperature: 28,0 ¢

Wind Direction : E ToWw

Equipment Used : Respirable Dust Sampler (PM;g) Fine Particulate Sampler (PM; )

+
S.No. [ Test Parameter Unit | Result | Specification/Limit | Test Method |
1| \AspercPCcB) | - |

IR articulate Matters (PM.o) | pg/m® | 854 | For24Hrs=100 | IS 5182 (Part-23) |

2| Particulate Matters (PM; ) pgim® | 407 |  For24 Hrs.=60 | IS 5182 (Part-24)

3| Sulphur Dioxide, (SO;) wgm® | 221 For24 Hrs=80 | IS 5182 (Part2)

| 4| Nitrogen Dioxide,(NO,) wam® | 36.8 For24 Hrs=80 | IS: 5182 (Part6)
| 5__ Carbnr_'l Mnnmxlde,[ﬂf}_}_ mg/m’ D.Bé FurEHrs.;EIFQH Hm:4 1S 51&2_53.1 10 |
[ B B Suspe@ed_l_?aniculate_l‘uffat_ters,(SF'M] | __pgfm3 . 451_[] For 24 Hrs.=600 -‘[IS: 5182 ['I_Jart-dj |

**#+2End of Test Report****=
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Mote:-

L Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

3. The sample shall be destroyed alier 15 days & Blological | Perishable sumple shall be destroyed immediately after issue of test report.

b. This test report shall net be used in any advertising media or as evidenee in the court of Law without prior written permission of the laboratory,

-
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ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.} - 201001

email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
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TEST REPORT
TEST REPORT NO.:  ETS/3570/01/2021 DATE OF REPORT:  27.01.2021

AMBIENT NOISE MONITORING REPORT

M!S, SHRI MOHD.SHAMSHAD S/0 SHRI MOHD.ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD

KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Name And Address of Customer

Date of Monitoring : 23.01.2021

Monitoring Start Date 1 23.01.2021

Monitoring End Date 1 24.01.2021

Duration Of Monitoring : 24 HOURS

Sample ID No ;3570

Monitoring Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method ! ETS/ISTRP/NOISE-01

Category Of Area : INDUSTRIAL AREA
s ~ TestParameter |  Unit "Result | Specification/Limit | Test Method

No. (As per CPCB)

[ 1 _D?y Time Noise E‘JETJ_ '_'_ _Leq :{fi{ﬁi‘_ 60.2 ____ 75 ﬂS:gQE:_Q o
|2 [NghtTmeNoselevel  |leaaB(n)| 428 | 70 |isisoes |

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.

Night time is reckoned in between 10.00 P.M. and 06.00 A M.
**=*End of Test Report™***
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Mote:-

- Test reports without ETS LAB HOLOGRAM are not issued by aur laboratory.

. The results indicated only refer to the tested samples and listed applicable parameters.

- Mo complaint will be entertained if received after 7 days of issue of test report,

- Dur liability is limited to invoice value only.

- The sample shall be destroyed after 15 days & Biolegical / Perishable sample shall be destroved immediately after issue of test report,

« This test report shall not be used in any advertising medla or as evidence in the court of Law without prior written permission of the laboratory.
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% An Analylical Laloralory ISO 45001

— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

= y email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
5‘""‘:%

p s
ooy TEST REPORT
TEST REPORT NO.: ETS/4789/01/72022 DATE OF REPORT:  27.01.2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Mame And Address of Customer M!S, SHREI MOHD. SHAMSHAD S/O SHREI MOHD ILIYAAS

R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring 1 23.01.2022
Analysis Start Date ¢ 25.01.2022
Analysis End Date i 27.01.2022
Duration Of Monitoring o 23.01.2022 To 24.01.2022
Time Of Monitoring s 10.20AM To 10.20 AM (CO for 1.0 Hrs.)
Sample ID No 1 4789
Sampling Done By :  ETS STAFF
Sampling Location i 5 METER AWAY FROM UNIT
Sampling Method i ETS/STP/AIR-01
Sampling Machine Placed At Height ! 15METER FROM GROUND LEVEL
Weather Condition :  CLEAR Ambient Temperature: 2.0 YC
Wind Direction i E ToW
Equipment Used +  Respirable Dust Sampler (PMyg) Fine Particulale Sampler (PM; 5)
+
|_sl No. | Test Parameter | Unit Result | Specification/Limit | Test Method
I {As per CPCB]
1 Particulate Matters, (PMo) pg/m’ 882 | For24Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters (PMz5) ug/m’ 407 |  For24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SO;) | pg/m® | 208 |  For 24 Hrs.=80 IS: 5182 (Part-2)
4 Nitrogen Dioxide,(NO.) pg/m? 32 | For 24 Hrs.=80 |S: 5182 {Part-6)
5 Carbon Monoxide (CO) ma/m’ | 0.34 | For8 Hrs.=2/For 1 Hrs =4 IS 5182 ; Part 10
6 Suspended Particulate Matters, (SPM) ugfm"*_!_ 463.0 | For 24 Hrs. =600 IS: 5182 (Part-4)
=***End of Test Report*™***
& | i s ForEaviro-yo; ices
ICH\Q EDBYH
ADDH GUPTA AUTH i
311 > 16/; Fommat No ETS/LABITR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2018 | . b .«%',Gﬂ“ﬁﬁﬁﬂv
ab In-charge
Porbe:-

1. Test reports witheut ETS LAB HOLOGRAM are not issued by sur laboratory,

L. The results indicated only refer to the tested samples and listed applicable parameters,

3. Mo complaint will be entertained if received after 7 days of issue of test report.

4. Qur liahility is limited do inveice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately afier issue of test report.

ti. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the labaratory.




(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, §5.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

ENVIRO-TECH SERVICES © Gubf

A Analylical Laboralory 1SO 45001

TEST REPORT
TEST REFORT NO.: ETSMTO001/2022 DATE OF REPORT:  27.01.2021
AMBIENT NOISE MONITORING REPORT
NMame And Address of Customer o M/S, SHRI MOHD SHAMSHAD S/0 SHRI MOHD . ILIYAAS

R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-5ADAR, DISTRICT-LUCKNOW

Date of Monitoring 1 22.01.2022

Monitoring Start Date v 22.01.2022

Monitoring End Date » 23.01.2022

Duration Of Monitoring : 24 HOURS

| Sample ID No : 47490

Monitoring Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETS/STP/INOISE-01

Category Of Area : INDUSTRIAL AREA
E"ED Test Parameter Unit | Result | Specification/Limit | Test Method |
(Mo | [N L

L [ Day Time Noise Level - Leq dB (A ) | 626 75| Isi9989 |

|2 | Night Time Noise Level leq:dB(A)| 451 | 70 15@@ B

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.

Night time is reckoned in between 10.00 P.M. and 06.00 A.M.
*****End of Test Report*****
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== Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04 2019, Amd. No. 04 Date 01.04. 2019 Lab rﬂ—chargp

Mote:-

L Testreports without ETS LAR HOLOGRAM are not issued by our laboratory.,

2. The results indicated only refer to the tested samples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our linbility is limited to invaice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately alter issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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e r’?mf-y&nm" fﬂWﬂW IS0 45001
(A GOVERNMENT APPROVED LAE)

Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT
TEST REPORT NO.: ETS/5378/01/2023 DATE OF REPORT:  27.01.2023
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Mame And Address of Customer MIS, SHRI MOHD SHAMSHAD S/0 SHRI MOHD.ILIYAAS

RO MOH H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring ¢ 22.01.2023

Analysis Start Date : 24.01.2023

Analysis End Date 2 27.01.2023

Duration Of Monitoring D 22012023 To 23.01.2023

Time Of Monitoring : 10.20AM To 1020 AM  (CO for 1.0 Hrs.)

Sample ID No : 5378

Sampling Done By i ETS STAFF

Sampling Location ! 5 METER AWAY FROM UNIT

Sampling Method : ETS/STPIAIR-01

Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature: 26.0 "C

Wind Direction : E Tow

Equipment Used : F{esplrable Dust Sampler (PM,;) Fine Particulate Sampler (FM; <)
S.No. | TestParameter Unit Result | Specification/Limit | Test Method

. {As per CPCB)

1 | Particulate Matters, {FMm} \ pga'm 84.8 For 24 Hrs.=100 I 1S 5182 (Part- 23]

2 | Particulate Matters,(PM; s) | pg.fm : 451 For 24 Hrs.=60 Tis 5182 (Part-24)

3 | Sulphur Dioxide, (SO ) | wgm® | 193 For24 Hrs =80 | IS: 5182 (Part2) |
|4 Mitrogen DIOKIdB,{Nng | pq;;a’m3 | 357 - For 24 Hrs. =80 I.S 5182 [Part ﬁ‘j Y |
| S garhnn Monoxldg,_{GO}_ ) _ mg.fn;l- D.31__J_FDrBHrs =2/ For 1 Hr{d__ IS 51132 Part 10 I
[ 6 Suspended Particulate Matters, (SPM) l pgfm | 467.0 ( For 24 Hrs, =600 IS: 5182 {Part-4)

. End Ofmﬂ*** T

For Envira-Tech Services
Page 1 of 1 i

\t-".'--_.ff'_' = Format No ETS/LABTR-01, Issue No. 0, Date 01.04.2012, Amd. No. 04 Date 01,04 2019
Mote:-
1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
L. The resulis indicated only refer to the tested samples and listed applicable parameiers.
A No complaint will be entertained if received alter 7 days of issue of test report.
4, Our linbility is limited fo inveice value only.
5. The sample shall be destroved after 15 days & Biological / Perishable sumple shall be destroyed immediately after issue of test report.
6. This test report shall not be used In any advertising media or as evidence in the court of Law without prior written permission of the laboratory.,
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IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Woebsite : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT MO ETS/5379/01/2023 DATE OF REPORT:  27.01.2023
AMBIENT NOISE MONITORING REPORT
NMame And Address of Customer M5, SHRI MOHD. SHAMSHAD S/0 SHREI MOHD.ILIY AAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW
Date of Monitoring o 22.01.2023
Monitoring Start Date : 22012023
! Monitoring End Date v 23.01.2023
Duration Of Monitoring : 24 HOURS
Sample ID No : 5378
Monitoring Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method i ETS/ISTR/INCISE-O1
Category Of Area : INDUSTRIAL AREA
S. | TestParameter | Unit \‘ Result | Specification/Limit | Test Method
L sudecvinse | e ] (AsperGRCH) _T___
. | Day Time Noise Level S—— Leq .dB {F.]_l_ _E_E.B_ _' ) 75 — IS: 9989
| 2| Night Time Noise Level | Leq:dB(A) | 425 ‘ 70 | 1S: 9989 |

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Might time is reckoned in between 10.00 P.M. and 06.00 A.M,
“***End of Test Report™***

.f ;‘/ ‘-\1.}3’ FOF Eﬂ‘.-’h".,,- r{':_,",l - ra T

=] _AE Page 1 of 1 _— pr'vices

\gesreDgy) =25
SHRADDHA GUPTA AUTHO NATORY

L3

Format No ETS/LAB/TR-02, lssue No. 05, Date 01.04.2018, Amd. No. 04 Date 01,04 2019~ 0 IN-Charge

Mote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratery,

2. The results indicated only refer to the tested samples and listed applicable parameters,
3. Mo complaint will be entertaimed if received afler T days of issue of test report.

4. Owr liability is limited to invoice value only. 2
5, The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately ARy fsme 00 bt EEDIER
&, This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the labworatory.
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1S0 45001
— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
-~ o email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
—— TEST REPORT
TEST REFORT NO.: ETS/ER48/06/2017 DATE OF REPORT:  27.06.2017
AMBIENT AIR MDNITORING AND ANALYSIS REPORT
Name And Address of Customer M/S, SHRI MOHD.SHAMSHAD S/O SHRI MOHD.ILIYAAS

R/O MOH.H.NG.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALFUR. DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring r 22062017

Analysis Start Date : 24082017

Analysis End Date : 27.06.2017

Duration Of Monitoring ;22062017 To  23.062017

Time Of Monitoring ;o 10.25AM To 10.25 AM (CO for 1.0 Hrs.)

Sample ID No : B548

Sampling Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETS/ISTR/AIR-01

Sampling Machine Placed At Height : 1.5METER FROM GROUND LEVEL

Weather Condition : CLEA Ambient Temperature: 380 “C

Wind Direction ; E ToW

Equipment Used : Respirable Dust Sampler {PM,g) Fine Particulate Sampler (FM; 5)

+
S. No. Test Parameter Unit = Result Specification/Limit | Test Method
{As per CPCB)

1 Particulate Matters,(PM;q) ug/m® 876 For 24 Hrs.=100 IS 5182 (Part- 23}_
2 | Particulate Matters, (PM, 5) bgim® | 42.1 For 24 Hrs =60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SO,) pg/m® | 21.0 For 24 Hrs.=80 IS: 5182 (Part-2) |
4 Nitrogen Dioxide, (NO;) pgim3 36.8 For 24 Hrs.=80 | !S. 5182 {Part-6)
5 Carbon Manoxide, (CO) mg!m3 0.34 | ForBHrs.=2/For1 His=d | IS 5182 - Part 10
6 | Suspended Parhculate Matters {SPM} pga’mﬂ' 4420 | For 24 Hrs. =600 IS: 5182 {Part-4)

FEEERL 00 UFE&I .R_épur':“'**

s — AN,
A o
e '.'-I'I Page 1 of 1 For E%'Jﬂa - Sevvices
CKED Enr
DHA U}’TA AUTHOR (TORY
‘@i 48 AToR

nd
Notei- Format Mo ETS/LABTR-01, lesue Mo 08, Date 01,04 2019, Amd. Mo, 04 Date 01.04.2019 Lab 1-’1~Charqe
L. Test reports without ETS LAB HOLOGRAM are not isswed by our laboratory, )
2, The results indicated only refer to the tested samples and listed applicable parameters.
X No complaint will be entertained if received after 7 days of issue of test report.
4. Our lability is limited to inveice value only.
3. The sumple shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laberatory,
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An Analytical Laborslory
i (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziahad (U.P.) - 201001

SO 45001

email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
SRS
i
N : TEST REPORT
TEST REFORT NO.: ETS/6548/06/2017 DATE OF REFORT: 27.06.2017
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer ¢ MIS, SHREI MOHD. SHAMSHAD S/0 SHRI MOHD.ILIYAAS

R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring : 22062017
Monitoring Start Date 1 22.08.2017
Monitoring End Date : 23.068.2017
Duration Of Monitoring : 24 HOURS
Sample ID No T 6549
Monitoring Done By : ETS STAFF
Sampling Location ! 5 METER AWAY FROM UNIT
Sampling Method : ETS/ISTP/NOISE-01
Category Of Area : INDUSTRIAL AREA
s. Test Parameter - Unit Result Specification/Limit | Test Method
No. e i | | (Asper GPE:B] i
| | Day Time Noise Level Leq dB(A) | 683 75 | 1S: 9989
2 Might Time Noise Level Leqg dB (A) 45.1 70 |5: 9989

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Might time is reckoned in between 10.00 P.M. and 06.00 A.M.
*****End of Test Report*****

:'.. ... : ||
\ZN\_ P, Page 1 of 1 For Enviro-Tee ices
CHEGKED BY
SHRADDHA GUPTA AUTHORIZ

AT

Format No ETS/LABTR-02, Issua No. 05, Date 01.04 2015, Amd. No. 04 Date 01.04 2019 Lab JchharqE

Maote:-

Test reports without ETS LAB HOLOGRANM are not issued by our laboratery.

The results indicated only refer to the tested samples and listed applicable parameters,

Mo complaint will be entertained if received alter 7 days of issue of (est report.

Our liability is limited to invoice value only,

The sumple shall be destroyed after 15 days & Bielogical / Perishable sample shall be destroved immedintely after issue of test report.

This test report shall net be used in any advertising media or as evidence in the court of Law without prier written permission of the laboratory,

S
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VALY A Analylical Laloratory e
e ——. (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 8911516076, 9811736063

TEST REPORT

TEST REPORT NO. ETS/4852/06/2018 DATE OF REPORT: 27.06.2018
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer M!S, SHRI MOHD.SHAMSHAD S/0 SHRI MOHD . ILIYAAS

R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring : 22.06.2018

Analysis Start Date : 24.06.2018

Analysis End Date : 27.06.2018

Duration Of Monitoring : 22062018 To 23.08.2018

Time Of Monitoring : 10.404M To 10.40 AM (CO for 1.0 Hrs.)

Sample ID No 1 4852

Sampling Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method ¢ ETS/STR/AIR-01

Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature: 80 “cC

Wind Direction : E ToW

Equipment Used : Respirable Dust Sampler (PM,g) + Fine Particulate Sampler (PM: )

S.No. | Test Parameter ‘ “Unit | Result Specification/Limit | Test Method ‘

(As per CPCB)
1| Particulate Matters,(PM,q) | ugim® 84.5 For 24 Hrs=100 | IS 5182 (Part-23) |
2 | Particulate Matters (PMys) | vgm’ 413 For24 Hrs.=60 | IS 5182 (Part-24)
3 _]_Sulphur Dioxide, (S0;) ug/m® 24.0 For 24 Hrs =80 IS: 5182 (Part-2) |
4 J Mitragen Dioxide,(NO;) | I,Jsgfm3 39.2 For 24 Hrs.=80 1S 5182 [F’art-ﬁ}
B 5 -l_{jarbEMcmExide,{CD] - l mg/m’ I:J 36 For 8 Hrs.=2/ For 1 Hrs=4 | IS 5182 Part 10
- ? ! fﬂgitp;::g??;?mcmate | pg/m’ 448 G Far 24 Hrs =600 IS: 5182 (Part-4) |
**+**+End of Test Report*****

.":’_I:-_:".*’ Y\ Page 1 of 1 For Envirc-% T—,#?':W!'CES
I'*:PEEC U/LOY).'.' < :

ERBIGNATORY
T Format Mo ETS/LABTR-01, Issue Mo, 05, Date 01 04,2019, Amd. Na. 04 Date 01,04 20149 I'_a.lj r”'chaf'UE
Note:- o

1. Test reports without ETS LAB HOLOGRAM are nod issued by our laboratory,

2. The results indicated only refer to the tested samples and lsted applicabile parameters,

3. No complaint will be entertained il received after 7 days of issue of test report.

4. Our liability is limited to invoice value only,

5. The sample shall be destroyed after 15 days & Biological [ Perishable sample shall be destroved immediately after issue of test report.

6. This test report shall mot be used in any sdvertising media or as evidence in the court of Law without prior written permission of the laboratary,
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ﬁﬁ\ An Anclytical Saboratorg =
e (A GOVERNMENT APPROVED LAE)
ETS-LAB Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT
TEST REFORT NO. ETS/M4853/06/2018 DATE OF REFORT: 27.06.2018
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : MIS, SHRI MOHD.SHAMSHAD S/0 SHRI MOHD.ILIYAAS

R/O MOH.H NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring ;220682018
Monitoring Start Date : 22.06.2018
Monitoring End Date : 23082018
Duration Of Monitoring 1 24 HOURS
Sample ID No 1 4853
Monitoring Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
3 Test Parameter Unit Result | Specification/Limit | Test Method |
No. {As per CPCB)
I Day_Tir-n_e_Noise Level ‘Leq :dB (A) 638 | 75 | 1S: 9989 |
2| Night Time Noise Level ~ lleqB)| 452 | 70 IS: 9989 |

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Might time is reckoned in between 10.00 P.M. and 06.00 A M.
*****End of Test Report****

o
A / \ O For Envire~tach
. .1.32 =~ 15 Page 1 of 1 e ech
: " D/%'f.-_.-'l:_-'l 3 e
SHRADBHA GUPTA AUTHORIZE( SIGNATORY

Format No ETS/LABTR-02, Issue No. 05, Date 01 .04, 2019, Amd. No. D4 Date 01.04.2019 Ldb ||”‘Cnl'laf’{7t_?

Mote:-

L Test reports without ETS LABRB HOLOGRAM are not issued by our laberatory.

. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received alter 7 days of issue of test report,

4. Our liability is Umited to invoice value only,

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately alter issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laharatory,

R
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ISO 45001
S e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.8. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
Sv 5

Rkes s TEST REPORT

TEST REPORT NO.:  ETS/5523/06/2019 DATE OF REPORT:  27.06.2019

AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer M/S, SHRI MOHD.SHAMSHAD S/O SHRI MOHD.ILIYAAS

R/O MOH.H.NO 578, LALA MAHAVEER PRASAD ROAD
KaSAl BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring : 22.06.2019

Analysis Start Date : 24.06.2019

Analysis End Date : 27.06.2019

Duration Of Monitoring r 220682018  To 23.06.2019

Time Of Monitoring ;o 10.20AM To 6.20 AM (CO for 1.0 Hrs.)

Sample ID No 1 5523

Sampling Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method ¢ ETS/ISTR/AIR-O1

Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL

Weather Condition : CLEA Ambient Temperature: 380 "C

R
Wind Direction : E ToW
Equipment Used : Respirable Dust Sampler (PM;;)  Fine Particulate Sampler (PM; s}
+
nit Resul ification/Limit | Test Method
| S. No. Test Parameter —ru t Sr,l\!ics rp{;artCPCB]

1| Particulate Matters,(PMso) ~ | pgm' | 845 | For24Hrs=100 | 155182 (Part-23)
2 Parhculate Matters, (PM2 ) _ pgim® 41.3 - Fﬂfm Hrs. =60 | 1S 5152 |_[Part—24] ]
3 Sulphur Dioxide, (SO;) ug/m® 24.0 For 24 Hrs.=Bﬂ | 15:5182 {F‘art 2)
4 | Nitrogen Dioxide, (NO;) pg/m’ 36.2 For 24 Hrs.=80 1S: 5182 (Part-6) |
5 Carbon Monoxide, (CD}I mg.fm 0.36 For 8 Hra.=2 / For 1 Hrs.=d |5 5182 Part 10
6 Suspended Particulate Matters {SPM} pa/m® | 448.0 Far 24 Hrs.=&00 IS 5182 (Part-4)

****+*End of Test Report*****

For Erwf;'_\;:u_','

[ =]
Page 1 of 1 2 =
14 Heol
§l-l_li_25DDH_A'GUPTA AUTHDB&FP %ifihnﬁonv
Nates e ."__'F'; A Farmat No ETS/LABTR-01, lssue No. 05, Date 01,04 2019, Amd. Mo. 04 Date 01,04 2019 large
1. Test erul‘l'i without ETS L AR HOLOGRAM are not issued by our laboratory,
1. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report,
4. Oir liahility is limited to inveice value only.
5. The sumple shall be destroved after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of fest report.
= 3

This test report shall not be used in any advertising media or as evidence in the court of Law without prier written permission of the laboratery.
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‘fﬂ%} An Analylical Laboralory T
e (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT
TEST REPORTNO..  ETS/5524/06/2019 DATE OF REPORT:  27.06.2019
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : M/S, SHRI MOHD.SHAMSHAD S/O SHRI MOHD.ILIYAAS

R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring : 22.06.2019
Monitoring Start Date 1 22.06.2019
Monitoring End Date 1 23.06.2019
Duration Of Monitoring : 24 HOURS
Sample ID No 1 5524
Monitoring Done By : ETS STAFF
Sampling Location : 5 METER AWAY FROM UNIT
Sampling Method : ETS/STRINOISE-D1
Category Of Area : INDUSTRIAL AREA
- Test Parameter ' Unit Result | Specification/Limit | Test Method
No. (As per CPCB) I 1
1| Day Time Noise Level leq dB(A) | 638 | 75 | IS: 9989
2 Night Time Noise Level Leq :dB [_ﬁi_ﬂ [ 70 | 1S 9@ “

Remark: Day time is reckoned in between 06,00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.
***=*End of Test Report™****

Eor Enviro-Tech Services
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« Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

The results indicated only refer to the tested samples and listed applicable parameters.

No complaint will be entertained if received after 7 duys of issue of test report,

. Char liability is limited to invoice value only.

- The sample shall be destroyed after 15 days & Biological ! Perishable snmple shall be destroyed immediately after issue of test report,

- This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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) ﬁm&,ﬁcaf fuﬁw&vu‘; 1SO 45001
(A GOVERNMENT APPROVED LAB)

ETS-LAB

email

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
: etslab201 2@gmail.com | Website

www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO..  ETSM824/06/2020

DATE OF REPORT: 26.06.2020

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring

Analysis Start Date

Analysis End Date

Duration Of Monitoring

Time Of Monitoring

Sample ID No

Sampling Done By

Sampling Location

Sampling Method

Sampling Machine Placed At Height

M/S, SHRI SWATANTRA SINGH S/0

SHRI SIDHMAN SINGH OWNER R/O MOH.592GHA/S3C,
RAJEEVA NAGAR, THANA-PGI

DISTRICT-LUCKNOW, U.P

22.06.2020
24.06.2020
26.06.2020
22.06.2020
11.22 AM
1824

ETS STAFF
5 METER AWAY FROM UNIT
ETS/STRIAIR-01

1.5 METER FROM GROUND LEVEL

To
To

23.06.2020

1122 AM  (COfor 1.0 Hrs )

Weather Condition CLEA  Ambient Temperature: 380 “C
R
Wind Direction E Tow
Equipment Used Respirable Dust Sampler (PM.,)  Fine Particulate Sampler (PM:s)
+
' S. No.  Test Parameter T Unit | Result | Specification/Limit | Test Method
{As per CPCB)
| 1| Particulate Matters (PM.q) ugm® | 829 | For24Hrs=100 | IS 5182 (Part-23)
2 Partlculate Matters,(PM: 5) pga’mj 30.5 | For 24 Hrs.= 80 | 1S 5182 (Part-24)
| 3 | Sulphur Dioxide, (SO,) wgm’ | 160 | For2aHrs=80 |Is:5182 (Part2)
4 | Nitrogen Dioxide,(NO,) ugm® | 327 |  For24Hrs=80 |IS:5182 (Part6)
5 Carbon Monoxide, (CO) m%fm l 054 | For8Hrs.=2/For1Hrs=4 | IS 5182 : Part 10
e | Suspended Partn::ulate Matters, {SPM] pg/im® | 433.0 |'  For 24 Hrs. =600 | 18: 5182 (Part-4)
***2=2nd of Test Report*®*=*
o O :
_'?\('-;"_'i\i:’.\;\x Fﬂr En"-'r”U"L:-r_u Serve 05
(e c%/ ... Page 1 of 1 (,f" %2‘.,/«?
| | : FEA L .
| chegkepsy) POl
Note:SHRADDHA GUPTA AUTHORLZED SIGNA
L Test repuirts withtt ETS LAB R ARy s et e ad e 1AOTEYS | 04 2019, Amd. No. 04 Date 01.04.2019
1. The !‘('Mllti indicated wnly refer to the tested samples and listed applicable parameters.,
J. No complaint will be entertained if received after 7 days of issue of test report.
4. Ouir liability is limited to invoice value only.
3. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyved immedis uely after issue of test report.
3

This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the labwratory,
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IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.} - 201001
email : etslab2012@gmail.com | Website : www.etslab.in Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.; ETSMEZ5/06/2020 DATE OF REPORT: 26.06.2020
AMBIENT NOISE MONITORING REPORT
MName And Address of Customer : MIS, SHRI SWATANTRA SINGH S/O SHRI SIDHMAN SINGH

OWNER R/O MOH.592GHA/S3C, RAJEEVA NAGAR, THANA-PGI
DISTRICT-LUCKNOW, U.P

Date of Monitoring : 22.06.2020

Monitoring Start Date T 22.06.2020

Monitoring End Date : 23.08.2020

Duration Of Monitoring : 24 HOURS

Sample ID No : 1825

Monitoring Done By : ETS STAFF

Sampling Location : 5METER AWAY FROM UNIT

Sampling Method : ETS/ISTP/INOISE-O1

Category Of Area : INDUSTRIAL AREA
S. Test Parameter Unit | Result | Specification/Limit | Test MEW|
No. {As per CPCB)

e _Ey?ime"ﬁjbise Level ) Leq dB {F-.}# G5.9 _ 75 - ._I_S_:_BBBQ a
2 | Night Time Noise Level Leq:dB(A) | 5673 70 | 1S: 9989

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Might time is reckoned in between 10.00 P.M. and 06.00 A.M.
k'?ﬂkﬁEnd Gf TESt Rep‘:lrtbitb*

Page 1 of 1 For E‘[MU_ pm=s

\. K
,

CHEEKED BY | s
SH'F{_IgDDHh GUPTA AUTHORIZED. SIGNATORY
»__ 0 Format No ETS/ILAB/TR-02, Issue No. 05, Date 01.04 2019, Amd. No. 04 Date 01.04.2019 T |;'1 I;:lr-_lliﬂr
~ LTS - nharge

Note:-

L Test reports withouwt ETS LAB HOLOGRAM are not issued by our laboratory.

L. The results indicated only refer to the tested samples and listed applicable parameters,

3. Mo complaint will be entertained if reccived alter 7 days of issue of test report.

4. Qur liability is limited to invoice value only.

:. The sample shall be destroved after 15 days & Biological / Perishable sample shall be destroyed immediately afier issue

o ! of test report.
» This test report shall not be used in any advertising media or as evidence in the court of Law without prior written

permission of the laboratery.




ENVIRO-TEEH SERVICES @ i

e Analylical Laloralory

IS0 45001
= (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811 736063
TEST REPORT
TEST REFORT NO.: ETS/B623/06/2021 DATE OF REFPORT. 27.06.2021
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer ¢ M/S, SHRI MOHD.SHAMSHAD S/0 SHRI MOHD.ILIYAAS

R/O MOH H NO.578, LALA MAHAVEER PRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring 1 22.06.2021

Analysis Start Date : 24.06.2021

Analysis End Date 1 27.06.2021

Duration Of Monitoring : 22062021 To 23.06.2021

Time Of Monitoring : 11.06AM To 11.05 AM  (CO for 1.0 Hrs.)

Sample ID No 1 8623

Sampling Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETS/STP/AIR-01

Sampling Machine Placed At Height : 1.5METER FROM GROUND LEVEL

Weather Condition : CLEA Ambient Temperature: 38.0 “C

H
Wind Direction : E ToW
Equipment Used :  Respirable Dust Sampler (PMg) Fine Particulate Sampler (PM.s)
+
FRENS Test Parameter | Unit | Result | Specification/Limit | Test Method
| | {As per CPCB) 1
1 | Particulate Matters, (PM;) Cugim® | 831 | For24Hrs=100 | IS 5182 (Part-23)
2 Particulate Matters, (PM; s) | pgim® | 46.3 For24 Hrs=60 | IS 5182 (Part-24)
|_ 3 | Sulphur Dioxide, (SO;) g’ | 280 | For24Hrs=80  |IS:5182 (Part-2)
4| Nitrogen Dioxide, (NO,) | pgim® | 325 |  For24Hrs=80 | IS:5182 (Part6)
| 5 Carbon Manoxide, (CO) —I mgim’ (e 1059 | For8Hrs.=2/For 1 Hrs.=4 JIS 5152:Paﬁﬁ_
| 6 | Suspended Particulate Matters,(SPM) | ugim® | 456.0 | For24Hrs.=600 .J 1S: 5182 {P;rt—d}_ |
***=2%5tnd of Test Report*=*=*
Z7Ch 80

| , ,, Page 1 of 1 For WFFH_ S

CHECKED BY, || .
5@5?&@?”” AUTHORIZED SIGNATORY

Note:- Format No ETS/LABTR-01, Issue No, 05 Date 01 04,2019, Amd. Na, 04 Date 01 .04.2014 ab 'If""‘ClI]C-]F(;{J

L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

L. The results indicated only refer to the fested samples and listed applicable purlbil;tlurs.
3. Mo complaint will be entertained if received after 7 days of issue of test report,

4. Our liability is limited to invoice value only,

5. The sample shall be destroyed afler 15 days & Biological / Perishable sumple shall be destroyed immediately afler issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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NVIRO-TEEW SERVICES @O i
ENVIR @ &

An ;qa-fm'.'qf.:':xci fa.é:umfu-u? IS0 4'_5001
e TT——— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, $.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
. e email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 8911516076, 9811736063

2 ISTE
&
N TEST REPORT

TEST REPORTNO.:  ETS/B624/06/2021 DATE OF REPORT:  27.06.2021
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer ¢ WIS, SHRI MOHD.SHAMSHAD S/0 SHRI MOHD . ILIYAAS

R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KASAlI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring : 22.06.2021

Monitoring Start Date 1 22.06.2021

Monitoring End Date : 23.08.2021

Duration Of Monitoring : 24 HOURS

Sample ID No . BB24

Monitoring Done By : ETS STAFF

Sampling Location : BMETER AWAY FROM UNIT

Sampling Method :  ETS/STP/INOISE-01

Category Of Area : INDUSTRIAL AREA

S. No. | Test Parameter Unit Result Specification/Limit | Test Method |

(As per CPCB) |

2 | Night Time Noise Level Leq :dB (A) 49.3 70 | 1S: 9989

1| Day Time Noise Level LEE dB (A}_ 648 75 _| IS: 9989 N

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Might time is reckoned in between 10.00 P.M. and 06.00 A M.
***‘*End ﬂf Test Remrt'*k**

/Imif

x| < Al
'JFH%D BY, |
(H J

SHRADDHAGUPTA AUTHOR|
R Format No ETS/LABITR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

ragel. ot For Enyjse=Teg]

REEIGNATPRY
Lab In-charge

Note:-

L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
1. The results indicated only refer to the tested samples and listed applicable purum-rn-rs.
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value anly,

5. The sample shall be destroyed afier 15 davs & Biological / Perishable sample shall be

T destroyved immediately after issue of lest report,
6. This test report shall ned be used in any udvertising media or as evidence in the court e

of Law without prior written permission of the laboratory.

e ——————




'y ENVIRO-TEEW SERVICES @ Gudf
&1 Ao Analylical Lalboralory |ISCI 45001
—— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email ; etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REFORT NO..  ETS/2655/06/2022 DATE OF REPORT: 27.06.2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer M!S, SHRI MOHD SHAMSHAD S/0 SHRI MOHD.ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD
KaSAl BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW
Date of Monitoring 1 22.06.2022
Analysis Start Date 1 24.06.2022
Analysis End Date 1 27.06.2022
Duration Of Monitoring ¢ 22062022 To 23.06.2022
Time Of Monitoring o 11.10AM Tao 11.10 AM (CO for 1.0 Hrs.)
Sample ID No ! 2855
Sampling Done By : ETS STAFF
Sampling Location ¢ 5 METER AWAY FROM UNIT
Sampling Method : ETS/ISTRP/AIR-01
Sampling Machine Placed At Height : 1.5 METER FREOM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 380 "C
Wind Direction : E ToW
Equipment Used : Respirable Dust Sampler (FM,g) + Fine Particulate Sampler (PMa<)
S.No. | Test Parameter | Unit | Result | Specification/Limit | Test Method
| [As per CPCE}
1 | Particulate Matters,(PM ) pg/m’ | 891 - Fur 24 Hrs = 1Dﬂ |5 5182 {Part 23)
2 Pamculate Matters (PMgs) pga‘rﬂ 414 |  For24 Hrs.=60 1S 5182 (Part-24)
3 | Sulphur DIOKIdE {SO ) pg!m 23.0 l For 24 Hrs.=80 IS: 5182 {Part-2)
4 | Nitrogen Dioxide,(NO;) uga’m3 352 | For 24 Hrs.=80 15 5182 {F‘an Ei}
5 Carbon Monoxide (CO) mg/m® 0.36 | ForBHrs.=2/For1Hms=4 | IS 5182 Part 10
| ﬁ:sﬂl:;iig%;?mculate pg/m’ | 458.0 | For 24 Hrs.=600 I5: 5182 (Part-4)
R . S aF g  #swasEng of Test Reuu-rt“***
P
| -| |

| Page 1 of 1
| CHEEKES ‘]?.fr
\sﬁ*ﬂhnmﬂ'ﬁ GUPTA

Format No ETS/ILABTR-01, Issue No. 05, Date 01.04,2019, Amd. No. 04 Date 01 04,2019
Note:-
1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameiers.
3. No complaint will be entertained if received after 7 days of issue of test report.
4. OQur liability is limited to invoice value only.
5. The sample shall he destroyed after 15 days & Biological / Perishalble sumple shall be destroyed immediately alter issue of test repart,
b This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,

S




ENVIRO-TELY SERVICES

et ﬁ,m@&kﬂfa&uamaf
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, §.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

@ Guat

IS0 45001

email : etslab2012@gmail.com

| Website : www.etslab.in |

Ph.: 9911316076, 9811736063

TEST REPORT NO.;

ETS/2656/06/2022

TEST REPORT

DATE OF REPORT: 27.06.2022

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer

M/S, SHRI MOHD.SHAMSHAD S/0O SHRI MOHD.ILIYAAS
R/O MOH.H NO.578, LALA MAHAVEER PRASAD ROAD

KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring 22.08.2022
Monitoring Start Date 22.06.2022
Monitoring End Date 23.06.2022
Duration Of Monitoring 24 HOURS
Sample ID No 2656
Monitoring Done By ETS STAFF

Sampling Location
Sampling Method
Category Of Area

5 METER AWAY FROM UNIT
ETS/STPINOISE-01
INDUSTRIAL AREA

8, ~ Test Parameter ~ Unit Result | Specification/Limit | Test Method |
No. | (As per CPCB)
1 _TEa_y Time Noise Level o | Leq:dB(A) 67.2 I 75 | 1S:9988 |
2 | Night Time Noise Level |LequdB(A) | 517 | 70 19989 |

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 05.00 A.M.

*****End of Test Report*****

_ Page 1 of 1
(E
\'SHRADDHA GUPTA
W S y :
\\SRIEL\_I-?-{ Farmat No ETS/LABTR-02, Issue Mo 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019 Lab !ﬂ'CﬂﬂF'{_}E‘
Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

. The results indicated only refer to the tested samples and listed applicable parameters.
- No complaint will be entertained if received after 7 days of issue of test report,

- Our liability is lHimited to invaice value only,

- The sample shall be destroyed after 15 days & Biological / Perishable
b This test report shall not be used in any advertising media or as evidence in the court of Law without

U B e b

sample shall be destroyed immediately after issue of test report.
prior written permission of the laboratory,

-
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ENVIRO-TECH SERVICES @ Guif
et ﬂﬂﬁd%’-&ﬁﬁ! f:;fm;c'fom; IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.; ETS/5658/06/2023 DATE OF REPORT: 27.06.2023

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer

M/5, SHRI MOHD.SHAMSHAD S/0 SHRI MOHD.ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER PRASAD ROAD

KASAI BAR, AHAMADPUR URF KAMALPUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring 22.06.2023
24.08.2023
Analysis Start Date 27.06.2023
Duration Of Monitoring 22062023 To 23.06.2023
Time Of Monitoring 10.35AM To 10.35 AM  (CO for 1.0 Hrs.)
Sample ID No 5658
Sampling Done By ETS STAFF

Sampling Location
Sampling Method
Sampling Machine Placed At Height

5 METER AWAY FROM UNIT
ETS/STP/AIR-01
1.5 METER FROM GROUND LEVEL

Weather Condition CLEAR Ambient Temperature: 380 “C |
Wind Direction E ToW |
Equipment Used Respirable Dust Sampler (PM;g) + Fine Particulate Sampler (PM: s} |
S. No. Test Parameter Unit | Result | Specification/Limit | Test Method |
| | {As per CPCB) J
] L) 15 S SECRRER O et ok SR L N
1 | Particulate Matters,(PM,) | pg/m’ 82.6 For 24 Hrs.= 1Dﬂ rs 5_15?_{Part 23} |
2 | Particulate Matters,(PM; ) " pgim’ 44.2 For24 Hrs.=60 | IS 5182 (Part-24) |
S | - R M 9.3, | F RO i 3 b M JOO 2 i M b
3 | SuphurDioxide, (S0;) | pgm’ | 270 | For24Hrs=80 | IS 5182 (Part2)
L 4 Nitragen [}imide {Noz} I, g._J_gfm_“ ) 39 4 _ _}:_o(_zét_HEED 15: 6182 (Part-6) |
| & Carbon Monaoxide, (CO) [ mg/im® 0. 34 For 8 Hrs.=2 f For 1 Hrs.=4 15 5182 . Part 10 |
|_ = -SU_SFEHEEd PE"E}J'E_T.E S [ . . |f F 45_3 D_-__ e F 24 Hrs =600 IS 5182 F"aﬂ-4 I
| % | Matters (SPM) AP Ol Tl | SSiR{Pad) |
-‘-“‘End Dl: ](.‘St REpDrtktk*k
QQ DDHA GUPTA AUTHCIRP NATERY
s Format Ne ETS/LAB/TR-01, Issue No. 05, Date 01.04.2019, Amd, Na. 04 Date 01.04.2015 Lab E: |~ChdF_{}€-"
MNote:-

L Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

1. The results indieated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 duys of issue of test report.

4. Qur liability is limited to invoeice value only.

5. The sample shall be destroved after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,




ENVIRO-TELW SERVICES @ GuiF

An Analiylical Laloralory

IS0 45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, 5.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.: ETS/A6509/06/2023 DATE OF REPORT: 27.06.2023
AMBIENT NOISE MONITORING REPORT

Name And Address of Customer WS, SHRI MOHD SHAMSHAD S/0 SHRI MOHD.ILIYAAS
R/O MOH.H.NO.578, LALA MAHAVEER FRASAD ROAD
KASAI BAR, AHAMADPUR URF KAMALFUR DILKUSHA,
TEHSIL-SADAR, DISTRICT-LUCKNOW

Date of Monitoring 1 22.06,2023

Monitoring Start Date T 22062023

Monitoring End Date : 23.06.2023

Duration Of Monitoring i 24 HOURS

Sample ID No : 5B59

Monitoring Done By : ETS STAFF

Sampling Location : 5 METER AWAY FROM UNIT

Sampling Method : ETS/STP/MOISE-01

Category Of Area : INDUSTRIAL AREA

| S, | TestParameter |  Unit Result | Specification/Limit | Test Method
No. | | | (As per cpcm—‘

Ifl_ay _Tim_e Moise l.;.f&.:l

ol [LeqaB(A)| 672 | 75 1S: 9989
Night Time Noise Level 5

———— vl LR

| Leq:dB(A) | 457 70 15:9989

Remark: Day time is reckoned in between 06.00 AM. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.

™ *End of Test Report*****

’f’\{:;_ll 5N

:I(,-\ e, ,r.z'?‘.‘-\._
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Format No ETSILABITR.02, lssue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019 | d;‘:li I
.dD IN-Charge

MNute:-

U ok ek b s

- Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

« The results indicated only refer to the tested samples and listed applicable !mram.t-ti'rn.
- No complaint will be entertained if received after 7 days of issue of test repor.

- Owir liability is limited to invoice value only,

i il.ln.: sumple shall be destroyed after 15 days & Riological / Ferishahle sample shall be destroved immediately af
- This test report shall not be nsed in any advertising media or as evidence in the court of L;m- without \

er issue of Wl report.
prior written permission of the laboratory




11114722, 5:21 PM

Name of the Owner

>tro Lhang -?'-J'ﬁrlliqrq'
4445 "

Ground Water Department

(Namamli Gange & Rural Water Supply Department)
Minlstry of Jal Shakiti
Government of Uttar Pradesh

Form 3 (A)
(Commercial or Industrial or Infrastructural or bulk user)

[See Rule 8(1))]

Certificate Of Registration Of Existing/New Well
(UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019)

Reglstration No.: 202211000367

s——

MOHAMMAD SHAMSHAD
Application Form Serlal

77

VILLAGE - BHAGAUTIDEI, PL122RINDO20
Address of the Applicant CHUNAR, MIRZAPUR No. MRZ 1
Date of Submission 121172022 Specimen Signature
v = BHA
Company Name MOHAMMAD SHAMSHAD Company Address Y AONUTIDEL CHATIOR,
Locatlon Particulars
District | Mirzapur Block RAJGARH
Plol No/Khasra No. ARAJINO - 18072 Municipality/Corporation No
Ward NoJHelding No. ) NA e
Particular of the Existing Well and Pumping Device
Date of Construction/Sinking of the 281172022
Well
, " Depth of the Well (In
Type of Well Tube WellBonng bk, 309 110,00
Pu of well Industrial .‘l‘li::nmbly Skze(For Tube
Strainer Pasitlon (For Tube Well)
Type of Pump Used Submersible H.P. of the Pump 1.50
i Rate of Withdrawal
Operational Device Electric Motor (m3br,) 250
Date of Energlzation (In Case of Electric Pump) 27112022

This certificate of registration is issued on the basis of the information furnished by the applicant subject to the conditions stated overleal.

Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix water meters, which record rate and
qmmof:;mntaﬂlﬂnfmm{deymmdltmubepruumedwum quantity recorded by the meter has been extracted by the said user,
until the contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water

meters

2. The Di:urir.-t Ground Water Management Council reserves the right 1o stop extraction of ground water from the well due to qualiry hazards or any other

reasons, if the situation so demands.
1, In case of any
4, No change of location,
shall be made
registration.
5. In case, any of the particulars [information
verification a1 any subsequent stage,

change of ownership of the existing well, fresh regismation has to be obtained.
dlmg'.ll. nite qflnl.hdnw!l l.nd pumping device in respect of the existing well as indicated at 1, (2) and (3) of this ceruificate
without prior permission of the District Ground Water Management Council. Any deviation in this regard shall lead to cancellation of this

_ furnished by the applicant in his application for issuance of this registration is found to be incorrect duning
this registration is liable for cancellation.

6. Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
iczometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made avaslable to this

pi
office on monthly basis.
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Ayush Mishra
ANNEXURE - 5
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